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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

 

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 
        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  
        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
   DISTURBANCE.  
NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 
  
NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
        FROM A PUBLIC PLACE. 
NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    
    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  
         PROGRESS ARE NOT DISRUPTED. 
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 
        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  
        COURT PROCEEDINGS. 
 

 

 

 

CLICK HERE TO JOIN VC 
 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 
MEETING NO.  25125678824   
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

Courtmasterdbone@gmail.com 
 
courtmaster253@gmail.com 
 

 
 
 
NOTE:CM APPL.16026/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3825/2021  LISTED AT ITEM NO.26 
NOTE:CM APPL.15832/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1730/2025  LISTED AT ITEM NO.40 
NOTE:CM APPL.15853/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2331/2025  LISTED AT ITEM NO.06 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9�
mailto:Courtmasterdbone@gmail.com�
mailto:courtmaster253@gmail.com�
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COURT NO. 37  
DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 
     HON’BLE MR. JUSTICE TEJAS KARIA 
 
 
 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 
       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 
cmmridulasharma.dhc@gov.in  
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
84 W.P.(C)-3391/2025 

CM APPL. 16040/2025 
CM APPL. 16041/2025 

JYOTSNA SURI  
V/s DEPUTY DIRECTOR OF INCOME 
TAX (INV) & ORS. 
  

NEERAJ KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VINAY VAISH(NEERAJ-
TAX@VAISHLAW.COM)(1142492702)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
CIT.JUDICIAL@DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX, UNION OF 
INDIA(DELHI.DDIT.INV4.1@INCOMETAX.GOV.IN, 
UOIDHC@GMAIL.COMZ)(1123384193)(RESPONDENT) 

 

85 W.P.(C)-3408/2025 
CM APPL. 16084/2025 
CM APPL. 16085/2025 

HANS RAJ DHANKAR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

HIMANSHU UPADHYAYA  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU 
UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

86 W.P.(C)-3410/2025 
CM APPL. 16087/2025 

CONNER INSTITUTE OF HEALTH CARE 
AND RESEARCH CENTER PVT. LTD  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

MUKESH CHAND  

 OTHER DETAILS OF ADVOCATES: 
MUKESH 
GUPTA(MSGS1963@GMAIL.COM)(9811113381)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

87 W.P.(C)-3411/2025 
CM APPL. 16088/2025 
CM APPL. 16089/2025 

HANS RAJ DHANKAR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

HIMANSHU UPADHYAYA  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU 
UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

88 W.P.(C)-3412/2025 
CM APPL. 16090/2025 
CM APPL. 16091/2025 

HANS RAJ DHANKAR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

HIMANSHU UPADHYAYA  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU 
UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
 
 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7�
mailto:cmmridulasharma.dhc@gov.in�
mailto:DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)�
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89 W.P.(C)-3414/2025 
CM APPL. 16094/2025 

CONNER INSTITUTE OF HEALTH CARE 
AND RESEARCH CENTER PVT. LTD  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

MUKESH CHAND  

 OTHER DETAILS OF ADVOCATES: 
MUKESH 
GUPTA(MSGS1963@GMAIL.COM)(9811113381)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

90 W.P.(C)-3416/2025 
CM APPL. 16096/2025 
CM APPL. 16097/2025 

LOCONAV INDIA PVT LTD  
V/s ASSESSMENT UNIT INCOME TAX 
DEPARTMENT DELHI AND ANR 
  

ANANYA KAPOOR  

 OTHER DETAILS OF ADVOCATES: 
SALIL KAPOOR, ANIL CHACHRA, ANANYA, 
SUMIT(ANANYA@SALILKAPOOR.CO)(9910629894)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

91 W.P.(C)-3421/2025 
CM APPL. 16104/2025 
CM APPL. 16105/2025 

HANS RAJ DHANKAR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX 
  

HIMANSHU UPADHYAYA  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU 
UPADHYAY(UPADHYAYAILC@GMAIL.COM)(9811254646)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
92 CM APPL. 16137/2025 

In FAO(OS) (COMM)-56/2023 
PIONEER TRADING CORPORATION & 
ANR.  
V/s APOLLO TYRES LIMITED & ANR. 
  

RAHUL CHAUDHRY, BRIJESH C 
A 

SUB TO OFFICE OBJ 

 OTHER DETAILS OF ADVOCATES: 
RAHUL CHAUDHARY 
(LITIGATION@RAHULCHAUDHRY.COM)()(PETITIONER) 
CEAT(CUSTOMERCARE@CEAT.COM)()(RESPONDENT) 
SONDHI(SHRUTTEE.SONDHI@APOLLOTYRES.COM)()(RESPONDENT) 
PRAMOD(PRAMOD@THELEGIST.COM)()(RESPONDENT) 
RAHUL 
CHAUDHARY(LITIGATION@RAHULCHAUDHRY.COM)()(PETITIONER) 
PRAMOD(PRAMOD@THELEGIST.COM)()(RESPONDENT) 
REM FRY(REMFRYLITIGATIONS@REMFRY.COM)()(RESPONDENT) 
BRIJESH C 
A(REMFRYLITIGATIONS@REMFRY.COM)(8506906111)(RESPONDENT) 

 

 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
93 W.P.(C)-4156/2024 

CM APPL. 16960/2024 
NAND KISHORE GARG  
V/s ASSISSTANT COMMISSIONER OF 
INCOME TAX CENTAL CIRCLE-32 DELHI & 
ANR. 
  

RUCHESH SINHA  

 OTHER DETAILS OF ADVOCATES: 
RUCHESH 
SINHA(COMMUNICATION@SRALEXLAWFIRM.COM)(9650569757)(PETITIONER) 
ASSISTANT COMMISSIONER OF INCOME TAX , CENTRAL CIRCLE 32 DELHI AND 
ANR.(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 

 

94 W.P.(C)-12227/2024 
CM APPL. 50865/2024 

AMEETA GOYAL  
V/s THE ASSESSMENT UNIT OF INCOME 
TAX & ORS. 
  

VINEET GARG  

 OTHER DETAILS OF ADVOCATES: 
VINEET GARG()(9313353067)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
 
 
 
 
 
 

 

mailto:DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT)�
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95 W.P.(C)-12772/2024 
CM APPL. 53199/2024 

SYNOD FARMS AND INFRA DEVELOPERS 
PRIVATE LIMITED  
V/s CHIEF COMMISSIONER OF INCOME 
TAX CENTRAL, DELHI & ANR. 
  

TANVEER ZAKI  

 OTHER DETAILS OF ADVOCATES: 
PIYUSH KAUSHIK(ANSARI_RBS@YAHOO.COM)(9811310355)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 

 
NOTE:CM APPL.15826/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15025/2024  LISTED AT ITEM NO.53 
NOTE:CM APPL.15855/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2238/2023  LISTED AT ITEM NO.42 
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                COURT NO. 38  
            HON'BLE MR.JUSTICE YASHWANT VARMA 

HON'BLE MR.JUSTICE NAVIN CHAWLA  
HON'BLE MR.JUSTICE C.HARI SHANKAR  
 
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  
rajesh.malhotra@dhc.nic.in  
cmpraveenkumar.dhc@gov.in 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 CM APPL. 16129/2025 

CM APPL. 16138/2025 
CM APPL. 16139/2025 
CM APPL. 16140/2025 
In W.P.(C)-10363/2021 
(Disposed off case) 

LALIT SHARMA AND ORS  
V/s UNION OF INDIA AND ORS 
  

LALIT SHARMA, SUMIT MISRA, 
PARMESH BALI, JITENDER KUMAR, 
ASHISH, AVADH BIHARI KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
M C PREMI(MEHARCHANDPREMI@GMAIL.COM)(9818121512)(PETITIONER) 
ROUSE AVENUE DISTRICT COURT BAR 
ASSOCIATION(EXECUTIVE.RABA@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
BAR COUNCIL OF 
DELHI(BARCOUNCILOFDELHI@REDIFFMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SOUTH DISTRICT, GOVT OF NCT OF 
DELHI(DCSOUTH@HUB.NIC.IN)()(RESPONDENT) 
UMESH JOSHI(ADVUMESHJOSHI@GMAIL.COM)()(RESPONDENT) 
SUMIT MISRA(ADVSUMITMISRA@GMAIL.COM)(9871166013)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PARMEESH BALI AND MANAV 
BHALLA(PARMESHBALI.ADVOCAATE@GMAIL.COM)(9868111965)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
ASHISH (ASHISHCHANDRA339@GMAIL.COM)(9540557294)(PETITIONER) 
AVADH BIHARI 
KAUSHIK(AVADHKAUSHIK@GMAIL.COM)(9811455431)(RESPONDENT) 

 

 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
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 COURT NO. 38  
            DIVISION BENCH-III  

HON'BLE MR.JUSTICE YASHWANT VARMA 
HON'BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 

 
CLICK HERE TO JOIN VC 
  
https://delhihighcourt.webex.com/meet/dhcecourtvc11 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 
cmrajeevkumar.dhc@gov.in  
 

 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
49 CM APPL. 16118/2025 

In FAO(OS) (COMM)-63/2021 
WITH FAO(OS) (COMM) 64/2021 

NEW DELHI MUNICIPAL COUNCIL  
V/s AMES IMPEX ELECTRICALS PVT. LTD. 
  

MAYANK BAMNIYAL, VIKAS 
MEHTA, AKSHAY VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
NEW DELHI MUNICIPAL COUNCIL(EES1.ELECT@NDMC.GOV.IN)()() 
NEW DELHI MUNICIPAL COUNCIL(EES1.ELECT@NDMC.GOV.IN)()() 
NEW DELHI MUNICIPAL COUNCIL(EES1.ELECT@NDMC.GOV.IN)()() 
NEW DELHI MUNICIPAL COUNCIL(EES1.ELECT@NDMC.GOV.IN)(8468870943)() 
NEW DELHI MUNICIPAL COUNCIL(EES1.ELECT@NDMC.GOV.IN)(8468870943)() 
MAYANK 
BAMNIYAL(BAMNIYAL.MAYANK@GMAIL.COM)(9971999961)(PETITIONER) 
AMES IMPEX ELECTRICALS PVT. 
LTD.(INFO@AMESIMPEX.COM)(7926589253)(PETITIONER) 
AMES IMPEX ELECTRICALS PVT. 
LTD.(INFO@AMESIMPEX.COM)(7926589253)(PETITIONER) 
AMES IMPEX ELECTRICALS PVT. 
LTD.(INFO@AMESIMPEX.COM)(7926589253)(PETITIONER) 
AMES IMPEX ELECTRICALS PVT. LTD.(INFO@AMESIMPEX.COM)()(PETITIONER) 
AMES IMPEX ELECTRICALS PVT. 
LTD.(INFO@AMESIMPEX.COM)(7926589253)(PETITIONER) 
AMESI MPEX(INFO@AMESIMPEX.COM)()(RESPONDENT) 
CHETANYA(CHETANYA@CRLEGAL.IN)(0)(PETITIONER) 
VIKAS MEHTA(MEHTAVIKAS@HOTMAIL.COM)(9810536903)(RESPONDENT) 
AKSHAY 
VERMA(ADVOCATESUPREMECOURT@YAHOO.CO.IN)(9650144651)(PETITIONER) 

 

50 W.P.(C)-3396/2025 
CM APPL. 16062/2025 
CM APPL. 16063/2025 

ARUN KUMAR JAIN  
V/s ADDITIONAL COMMISSIONER CGST 
DELHI WEST COMMISSIONERATE & ORS. 
  

ABHISHEK GARG  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GARG(ABHISHEK@AGSLEGAL.COM)(9056299999)(PETITIONER) 
CGST ADJUDICATION, CGST WEST 
DELHI(CGSTWESTADJUDICATION.ADC@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
SHASHANK SHARMA. GZU, CHAMBERS OF 
MB(SHASHANK_SHARMA1@OUTLOOK.COM, DGGI.GZU@GOV.IN, 
CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 

 

51 W.P.(C)-3402/2025 
CM APPL. 16075/2025 
CM APPL. 16076/2025 

COMPETITION COMMISSION OF INDIA  
V/s THE ADDITIONAL COMMISSIONER OF 
CGST, DELHI SOUTH COMMISSIONERATE & 
ORS. 
  

MANU SANAN  

 OTHER DETAILS OF ADVOCATES: 
MANU SANAN(OFFICE@SANAN.LAW)(9511002369)(PETITIONER) 
CGST(LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 

 

52 W.P.(C)-3409/2025 
CM APPL. 16086/2025 

M/S VOUCHAGRAM INDIA PVT LTD & ANR.  
V/s CENTRAL GOODS AND SERVICES TAX 
COMMISSIONERATE & ORS. 
  

MANNAT WARAICH  

 OTHER DETAILS OF ADVOCATES: 
MANNAT WARAICH / ANSHIKA AGARWAL()(9871706348)(PETITIONER) 
GST DELHI EAST, CGST DELHI SOUTH(GSTDELHIEAST.LEGAL@GMAIL.COM, 
LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 
CBIC, GSTC(CHMN-CBIC@GOV.IN, 
GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT) 
 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc11�
mailto:cmrajeevkumar.dhc@gov.in�
mailto:GSTC.SECRETARIAT@GOV.IN)(0)(RESPONDENT)�
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53 W.P.(C)-3420/2025 
CM APPL. 16102/2025 
CM APPL. 16103/2025 

VOKIN BIOTECH PRIVATE LIMITED  
V/s THE ADDITIONAL COMMISSIONER, 
CGST DELHI WEST COMMISSIONERATE, & 
ORS. 
  

PRADEEP SINGH RAWAT  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP SINGH 
RAWAT(PRADEEP@LAWTMADVISORS.COM)(8424058557)(PETITIONER) 
HARPREET SINGH, CGST DELHI 
WEST(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
LEGALST DELHI, CBEC, CHAMBERS OF MB(LEGALSTDELHI3@GMAIL.COM, 
CHAIRPERSON-CBEC@NIC.IN, 
CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 

 

54 W.P.(C)-3425/2025 
CM APPL. 16112/2025 
CM APPL. 16113/2025 

PERENNIAL LIFESCIENCES PRIVATE LIMITED  
V/s THE ADDITIONAL COMMISSIONER, 
CGST DELHI WEST COMMISSIONERATE, & 
ORS. 
  

PRADEEP SINGH RAWAT  

 OTHER DETAILS OF ADVOCATES: 
PRADEEP SINGH 
RAWAT(PRADEEP@LAWTMADVISORS.COM)(8424058557)(PETITIONER) 
HARPREET SINGH, CGST DELHI 
WEST(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
CGSTDELHIWESTLEGAL@GMAIL.COM)(0)(RESPONDENT) 
LEGALST DELHI, CBEC, CHAMBERS OF MB(LEGALSTDELHI3@GMAIL.COM, 
CHAIRPERSON-CBEC@NIC.IN, 
CHAMBERSOFMB@GMAIL.COM)(0)(RESPONDENT) 

 

55 W.P.(C)-3432/2025 
CM APPL. 16128/2025 

CABLE AND WIRELESS GLOBAL INDIA 
PRIVATE LIMITED  
V/s JOINT COMMISSIONER OF CENTRAL 
TAX APPEALS II & ORS. 
  

ANURADHA DUTT  

 OTHER DETAILS OF ADVOCATES: 
ANURADHA DUTT(ADMIN@DMD.LAW, 
MUMBAI@DMD.LAW)(9910044138)(PETITIONER) 
JOINT COMMISSIONER OF CENTRAL TAX (APPEALS-II) DELHI SOUTH(GST-
APPEAL2DELHI@GOV.IN, LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 
ASSISTANT COMMISSIONER OF CGST DELHI SOUTH, UNION OF 
INDIA(OKHLA.CGSTDELSOUTH@GOV.IN, LEGAL.CGSTDELHISOUTH@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
56 FAO(OS)-184/2024 

CAV 638/2024 
CM APPL. 76231/2024 
CM APPL. 76280/2024 
WITH FAO(OS) 23/2025 

PRANATI CHESTHA KOHLI  
V/s DELHI GYMKHANA CLUB LIMITED 
  

YESHI WANGMO RINCHHEN, 
KHAITAN & CO. 

 

 OTHER DETAILS OF ADVOCATES: 
YESHI RINCHHEN (ZEUS@ZEUS.FIRM.IN)(9718212367)(PETITIONER) 
DGC(SECYDGC@GMAIL.COM)(0)(RESPONDENT) 
DELHI GYMKHANA(SECRETARY@DELHIGYMKHANA.ORG.IN)(0)(RESPONDENT) 
PRESIDENT GYM 
KHANA(PRESIDENTGYMKHANACLUB@GMAIL.COM)(0)(RESPONDENT) 

 

57 FAO(OS)-23/2025 
CM APPL. 11183/2025 

PREM SHANKAR JHA & ANR.  
V/s DELHI GYMKHANA CLUB LTD & ANR. 
  

SAGRIKA TANWAR  

 OTHER DETAILS OF ADVOCATES: 
SAGRIKA TANWAR(SAGRIKALEGAL@GMAIL.COM)(0)(PETITIONER) 
OMPATHAK(OMPATHAK1@GMAIL.COM)(0)(RESPONDENT) 
PRESIDENT GYM KHANA 
CLUB(PRESIDENTGYMKHANACLUB@GMAIL.COM)(0)(RESPONDENT) 
PRATEEK KUMAR(PRATEEK.KUMAR@KHAITANCO.COM)(0)(RESPONDENT) 

 

 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
58 FAO(OS) (COMM)-136/2022 

CM APPL. 34320/2022 
SHREE JAGANNATH EXPRESSWAYS 
PVT. LTD .  
V/s NATIONAL HIGHWAYS AUTHORITY 
OF INDIA 
  

AGARWAL LAW ASSOCIATES, 
ALOK KUMAR JAIN, HETU 
ARORA SETHI 

 

 OTHER DETAILS OF ADVOCATES: 
MAHESH AGRAWAL, AANCHAL 
MULLICK(AANCHAL@AGLAW.IN)(7838575844)(PETITIONER) 
NHAI(TIS@NHAI.ORG, DELHI@MVKINI.COM)()(RESPONDENT) 
ALOK KUMAR JAIN(AKJADV@YAHOO.COM)(9868569924)(PETITIONER) 
AANCHAL(AANCHAL.MULLICK@AGLAW.IN)()(RESPONDENT) 
HETU ARORA 
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SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER) 
 

59 W.P.(C)-5154/2018 
WITH W.P.(C) 5155/2018 

DISH TV INDIA LIMITED  
V/s GOVERNMENT OF NCT OF DELHI & 
ORS. 
  

ADVAITA LEGAL, VIVEK SARIN, 
HIMANSHU SHEKHAR SINHA, 
TUSHAR JOSHI 

 

 OTHER DETAILS OF ADVOCATES: 
VIVEK 
SARIN(KAUSHIK.SATISH77@GMAIL.COM)(9013407227)(PETITIONER) 
HIMANSHU SHEKHAR 
SINHA(SANJEEV.SHARMA@TRILEGAL.COM)(9810221708)(PETITIONER) 
TUSHAR 
JOSHI(TUSHARJADVOCATE@GMAIL.COM)(9871392206)(PETITIONER) 

 

60 W.P.(C)-5155/2018 DISH TV INDIA LIMITED  
V/s Government of NCT of Delhi and 
Ors. 
  

ADVAITA LEGAL, VIVEK SARIN, 
HIMANSHU SHEKHAR SINHA, 
TUSHAR JOSHI 

 

 OTHER DETAILS OF ADVOCATES: 
VIVEK 
SARIN(KAUSHIK.SATISH77@GMAIL.COM)(9013407227)(PETITIONER) 
HIMANSHU SHEKHAR 
SINHA(SANJEEV.SHARMA@TRILEGAL.COM)(9810221708)(PETITIONER) 
TUSHAR 
JOSHI(TUSHARJADVOCATE@GMAIL.COM)(9871392206)(PETITIONER) 

 

 
NOTE:CM APPL.15802/2025 SHALL BE TAKEN UP ALONGWITH RFA(OS)-37/2018  LISTED AT ITEM NO.37 
NOTE:CM APPL.15894-95/2025 SHALL BE TAKEN UP ALONGWITH FAO(COMM)-83/2024  LISTED AT ITEM NO.14 

 
 
 
 
 
 
 
 
 

mailto:HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER)�
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COURT NO. 42  
DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

ITEM 
NUMBER 

https://forms.gle/LszUZHy9YMBfTrAu7  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
65 W.P.(C)-3394/2025 

CM APPL. 16057/2025 
CM APPL. 16058/2025 

SH. B.K. GUPTA  
V/s SH. SATISH KUMAR GUPTA & ANR. 
  

DHANANJAI JAIN  

 OTHER DETAILS OF ADVOCATES: 
BHOOP SINGH(PROJURIS@REDIFFMAIL.COM)(9654908384)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

66 W.P.(C)-3401/2025 
CM APPL. 16071/2025 

FARRUKH IBRONOV  
V/s COMMISSIONER OF CUSTOMS 
  

RAVI RATHORE  

 OTHER DETAILS OF ADVOCATES: 
RICHA KUMARI & 
ASSOCIATES(YADAVRICHA493@GMAIL.COM)(8766321884)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT) 

 

67 W.P.(C)-3430/2025 
CM APPL. 16123/2025 

HLS ASIA LIMITED  
V/s ASSISTANT COMMISSIONER, DIVISION 
HAUZ KHAS, CGST DELHI SOUTH 
COMMISSIONERATE 
  

YOGENDRA ALDAK  

 OTHER DETAILS OF ADVOCATES: 
V. LAKSHMIKUMARAN, YOGENDRA ALDAK(CHARANYA.1@LAKSHMISRI.COM, 
YOGENDRA.ALDAK@LAKSHMISRI.COM)(8010333998)(PETITIONER) 
CGST DELHI SOUTH(LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT) 
 

 

68 W.P.(C)-3431/2025 
CM APPL. 16124/2025 
CM APPL. 16125/2025 
CM APPL. 16126/2025 

HUSKY INJECTION MOLDING SYSTEMS 
SHANGHAI LTD & ORS.  
V/s UNION OF INDIA & ORS. 
  

HARSH MAKHIJA  

 OTHER DETAILS OF ADVOCATES: 
HARSH 
MAKHIJA(HARSH.MAKHIJA@KHAITANCO.COM)(9810814671)(PETITIONER) 
UNION OF INDIA, DGTR, AIPMA(UOIDHC@GMAIL.COM, JD12-DGTR@GOV.IN, 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
mailto:courtmaster@pmsingh.in�
https://forms.gle/LszUZHy9YMBfTrAu7�
mailto:LEGAL.CGSTDELHISOUTH@GOV.IN)(0)(RESPONDENT)�
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JD12-DGTR@GOV.IN, AIPMA@VSNL.COM)(1123384193)(RESPONDENT) 
EPML, MILACRON, SHIBAURA MACHINE(EPML@ELECTRONICAPMD.COM, 
ENQUIRY@MILACRON.COM, 
SALES@SHIBAURAMACHINE.CO.IN)(0)(RESPONDENT) 
WINDSOR MACHINES(INFO@WINDSORMACHINES.COM)(0)(RESPONDENT) 

                              
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
69 RFA(COMM)-156/2025 

CM APPL. 16135/2025 
CM APPL. 16136/2025 

SANDEEP SINGLA  
V/s M/S JIVAA RETAILS INDIA PVT LTD 
  

RAJESH TYAGI  

 OTHER DETAILS OF ADVOCATES: 
RAJINDER 
SONI(SHADANWAR.160@GMAIL.COM)(9811038828)(PETITIONER) 
SHALINI()(9818558163)(RESPONDENT) 

 

 
 
NOTE:CM APPL.10869/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15314/2022 LISTED AT ITEM NO.32 
NOTE:CM APPL.16023/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1623/2017  LISTED AT ITEM NO.53 
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COURT NO. 04  
HON'BLE MR.JUSTICE NAVIN CHAWLA  
HON'BLE MS.JUSTICE SHALINDER KAUR 

 

 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE SEND SMS OR WHATS APP 
       TO MR. RAJESH KUMAR MALHOTRA (PH: 8448937675) COURT MASTER AND MR. BHUPENDER KUMAR,ACM(PH: 8527360194) 
       TO HON’BLE MR. JUSTICE NAVIN CHAWLA.]    
 
 
[NOTE: MATTERS AS REAGARDS QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH SESSION) WILL BE 
       TAKEN UP AT 2.30 P.M. (PRESENCE OF BOTH THE PARTIES IS MANDATORY.]           
 
        
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

rajesh.malhotra@dhc.nic.in  
akhil.saxena@dhc.nic.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 
2 MAT.APP.(F.C.)-217/2017 

WITH MAT.APP.(F.C.) 20/2018 
MAT.APP.(F.C.) 102/2018 
MAT.APP.(F.C.) 38/2019 

SANGEETA GERA  
V/s SANJEEV GERA 
  

AMAN MEHTA, RISHI KAPOOR, ROHIT ANIL RATHI Listing Remarks: 
AT 03:00 PM 

 OTHER DETAILS OF ADVOCATES: 
ROHIT ANIL RATHI(ROHITANILRATHI@GMAIL.COM) 
(8587907189)(RESPONDENT) 

 

3 MAT.APP.(F.C.)-102/2018 
CM APPL. 18894/2018 

SANGEETA GERA  
V/s SANJEEV GERA 
  

AMAN MEHTA, ROHIT ANIL RATHI Listing Remarks: 
AT 03:00 PM 

 OTHER DETAILS OF ADVOCATES: 
AMAN MEHTA()(9818023754)(PETITIONER) 
ROHIT ANIL RATHI(ROHITANILRATHI@GMAIL.COM) 
(8587907189)(RESPONDENT) 

 

4 MAT.APP.(F.C.)-20/2018 
CM APPL. 8063/2021 
CM APPL. 14037/2022 
WITH MAT.APP.(F.C.) 102/2018 

SANJEEV GERA  
V/s SANGEETA GERA 
  

RISHI KAPOOR, AMAN METHA, AMAN MEHTA, 
 ROHIT ANIL RATHI 

Listing Remarks: 
AT 03:00 PM 

 OTHER DETAILS OF ADVOCATES: 
RISHI KAPOOR()(8375879588)(PETITIONER) 
AMAN MEHTA (AMANMEHTA@MSN.COM)(9818023754)(RESPONDENT) 
AMAN MEHTA & ASSOCIATES(AMANMEHTA@MSN.COM) 
(9818023754)(PETITIONER) 
AMAN MEHTA & ASSOCIATES(AMANMEHTA@MSN.COM) 
(9818023754)(RESPONDENT) 
NARESH THANAI(NARESHTHANAI@YAHOO.COM) 
(9811014029)(RESPONDENT) 
ROHIT ANIL RATHI(ROHITANILRATHI@GMAIL.COM) 
(8587907189)(PETITIONER) 

 

5 MAT.APP.(F.C.)-38/2019 
WITH MAT.APP.(F.C.) 217/2017 
MAT.APP.(F.C.) 102/2018 
MAT.APP.(F.C.) 20/2018 

SANJEEV GERA  
V/s SANGEETA GERA 
  

RISHI KAPOOR, AMAN MEHTA & ASSOCIATES,  
AKHIL SHANKHWAR, ROHIT ANIL RATHI 

Listing Remarks: 
AT 03:00 PM 

 OTHER DETAILS OF ADVOCATES: 
RISHI KAPOOR()(8368148214)(PETITIONER) 
AKHIL SHANKHWAR(ADVAKHIL.SHANKHWAR1@GMAIL.COM) 
(9654329269)(PETITIONER) 
ROHIT ANIL RATHI(ROHITANILRATHI@GMAIL.COM) 
(8587907189)(PETITIONER) 
ROHIT ANIL RATHI(ROHITANILRATHI@GMAIL.COM) 
(8587907189)(PETITIONER) 

 

 
 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:akhil.saxena@dhc.nic.in�
mailto:ROHITANILRATHI@GMAIL.COM�
mailto:ROHITANILRATHI@GMAIL.COM�
mailto:AMANMEHTA@MSN.COM�
mailto:AMANMEHTA@MSN.COM�
mailto:NARESHTHANAI@YAHOO.COM�
mailto:ROHITANILRATHI@GMAIL.COM�
mailto:ADVAKHIL.SHANKHWAR1@GMAIL.COM�
mailto:ROHITANILRATHI@GMAIL.COM�
mailto:ROHITANILRATHI@GMAIL.COM�
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                COURT NO. 04 
       DIVISION BENCH-V 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
99 LPA-203/2025 

CM APPL. 16044/2025 
CM APPL. 16045/2025 
CM APPL. 16046/2025 

SHIVA SHARMA AND ORS  
V/s UNION OF INDIA AND ANR 
  

RINKU  

 OTHER DETAILS OF ADVOCATES: 
ABHIK KUMAR(ADV.RINKUU92271@GMAIL.COM)(9899499121)(PETITIONER) 
ABHIK KUMAR(ADV.RINKUU92271@GMAIL.COM)(9899499121)(PETITIONER) 
NESTS(NESTS-TRIBE@TRBAL.GOV.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
NESTS(NESTS-TRIBE@TRBAL.GOV.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

100 MAT.APP.(F.C.)-113/2025 
CM APPL. 16072/2025 
CM APPL. 16073/2025 
CM APPL. 16074/2025 

JYOTI DAHIYA  
V/s ZUBER ANSARI 
  

ASHOK KUMAR SINGH SUB TO OFF OBJ 

 OTHER DETAILS OF ADVOCATES:  
101 W.P.(C)-3400/2025 

CM APPL. 16069/2025 
CM APPL. 16070/2025 

RAMESH SINGH AND ANR  
V/s UNION OF INDIA AND ORS 
  

MAHESH KUMAR BHARDWAJ  

 OTHER DETAILS OF ADVOCATES: 
M.K. BHARDWAJ, PRIYANKA M. BHARDWAJ, 
MARIA(MAHESHKB75@GMAIL.COM)(9213781975)(PETITIONER) 
UNION OF INDIA, RAJEEV SHARMA(UOIDHC@GMAIL.COM, 
RAJEEVSHARMALEGAL@HOTMAIL.COM)(1123384193)(RESPONDENT) 
PILANI, UGC, ANIL SONI(REGISTRAR@PILANI.BITS-PILANI.AC.IN, 
LEGALBUREAUUGC@GMAIL.COM, ANILSONI42@GMAIL.C)(0)(RESPONDENT) 

 

102 W.P.(C)-3406/2025 
CM APPL. 16082/2025 

JAHANAVI SAINI   
V/s UNION OF INDIA THROUGH THE 
SECRETARY DEPARTMENT OF PERSONNEL 
ATRAINING MINISTRY OF PERSONNEL PUBLIC 
GRIEVANCES AND PENSIONS & ANR. 
  

VIKRAM HEGDE  

 OTHER DETAILS OF ADVOCATES: 
VIKRAM HEGDE(VIKRAM@VHLAWCHAMBERS.IN)(9599927812)(PETITIONER) 
PIYUSH(GUPTAPIYUSH@LIVE.COM)(0)(RESPONDENT) 
 
 
 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5�
mailto:cmrajeshmalhotra@dhc.nic.in�
mailto:dhc.court2102@gmail.com�
https://forms.gle/k1o4ruPqPt5hgFQJ9�
mailto:GUPTAPIYUSH@LIVE.COM)(0)(RESPONDENT)�
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AFTER NOTICE MISC. MATTERS 
103 FAO (COMM)-24/2025 

CM APPL. 4367/2025 
CM APPL. 4368/2025 
CM APPL. 4419/2025 

HARSHA ASSOCIATES PVT. LTD.  
V/s MAHESH CHAND GUPTA 
  

B. S. BAGGA, BHOOP SINGH  

 OTHER DETAILS OF ADVOCATES: 
BHOOP SINGH(ADVOCATE.SINGH777@GMAIL.COM)(9654908384)(RESPONDENT) 

 

104 W.P.(C)-90/2016(Disposed off case) 
REVIEW PET. 11/2022 
CM APPL. 2147/2022 
CM APPL. 2148/2022 
WITH W.P.(C) 3391/2017 
W.P.(C) 6011/2017 
W.P.(C) 1400/2018 

SAURAV KUMAR AND ORS  
V/s COUNCIL OF SCIENTIFIC AND INDUSTRIAL 
RESEARCH 
  

ANUKUL RAJ AND SHANTANU 
KRISHNA, PRANAV SACHDEVA 

 

 OTHER DETAILS OF ADVOCATES: 
PRANAV SACHDEVA(PRANAVSACHEDVA@GMAIL.COM)(9910523811)(PETITIONER) 
PRAVEEN SWARUP(SWARUPPRAVEEN@GMAIL.COM)(9818289938)(RESPONDENT) 
SHANTANU KRISHNA(ANUKULRAJ@GMAIL.COM)(9811363727)(RESPONDENT) 

 

105 W.P.(C)-3391/2017 
CM APPL. 16938/2018 
WITH W.P.(C) 6011/2017 
W.P.(C) 1400/2018 

NALLAMOTHU BALAKRISHNA AND ORS  
V/s UNION OF INDIA AND ORS 
  

PRANAV SACHDEVA  

 OTHER DETAILS OF ADVOCATES: 
PRANAV SACHDEVA()(9910523811)(PETITIONER) 

 

106 W.P.(C)-6011/2017 SARANSH KHANDELWAL & ORS  
V/s UNION OF INDIA & ORS 
  

PRIYANKA GOEL, RAVI PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
RAVI PRAKASH(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(RESPONDENT) 

 

107 W.P.(C)-1400/2018 JANAMEJAY SHUKLA  
V/s CENTRAL ADMINISTRATIVE TRIBUNAL & 
ORS 
  

TRANSFER PETITION, PRANAV 
SACHDEVA 

 

 OTHER DETAILS OF ADVOCATES:  
FOR DISPOSAL 

108 W.P.(C)-10175/2023 
CM APPL. 39434/2023 

COMMISSIONER OF POLICE AND ORS   
V/s SANJAY KUMAR 
  

AVNISH AHLAWAT, VIVEK KADYAN  

 OTHER DETAILS OF ADVOCATES: 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(PETITIONER) 
SACHIN (SACHIN.CHAUHAN30@GMAIL.COM)()(RESPONDENT) 
VIVEK 
KADYAN(ADVOCATEVIVEKKADYAN@GMAIL.COM)(9810012948)(RESPONDENT) 

 

109 W.P.(C)-12545/2023 
CM APPL. 49481/2023 

GOVT OF NCT OF DELHI AND ORS  
V/s GAUTAM MANN 
  

LATIKA CHOUDHURY  

 OTHER DETAILS OF ADVOCATES: 
MS. LATIKA 
CHOUDHURY(LATIKACHOUDHURY@GMAIL.COM)(9899194099)(PETITIONER) 
AJAY(AJAY0807197@GMAIL.COM)(9891135775)(RESPONDENT) 

 

110 W.P.(C)-6037/2024 
CM APPL. 25032/2024 

UNION PUBLIC SERVICE COMMISSION  
V/s HAIMANTI BHATTACHARYA & ANR. 
  

VARDHMAN KAUSHIK, AJAY KUMAR 
THAKUR 

 

 OTHER DETAILS OF ADVOCATES: 
VARDHMAN 
KAUSHIK(VARDHMAN.KAUSHIK@GMAIL.COM)(9899697730)(PETITIONER) 
VARDHMAN 
KAUSHIK(VARDHMAN.KAUSHIK@GMAIL.COM)(9899697730)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
HAIMANTIBHATTACHARYA(ANUNIT.SINGH@GOV.IN)()(RESPONDENT) 
AJAY KUMAR 
THAKUR(AKTLAWASSOCIATES@GMAIL.COM)(9718960192)(PETITIONER) 

 

111 W.P.(C)-2193/2025 MAHAVIR SINGH   
V/s UNION OF INDIA AND ORS 
  

MANOJ KUMAR GAUR  

 OTHER DETAILS OF ADVOCATES: 
MK GAUR ADVOCATE & 
ASSOCIATES(CAT.OFFICEWORK@GMAIL.COM)(9312220571)(PETITIONER) 
JAGJIT SINGH, UNION OF INDIA(JAGJITSINGHADVOCATE@YAHOO.CO.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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FOR DISPOSAL (CONNECTED) 
112 W.P.(C)-5945/2017 

CM APPL. 24684/2017 
WITH W.P.(C) 6603/2017 
W.P.(C) 10845/2018 

ELINA DAS & ORS  
V/s SHIV CHARAN & ORS 
  

PADMA KUMAR S., AMARENDRA 
PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 

 

113 W.P.(C)-6603/2017 
CM APPL. 27367/2017 

RAJIVE KUMAR SHARMA  
V/s SHIV CHARAN & ORS. 
  

PADMA KUMAR S & VAIBHAV 
AGNIHOTRI, AMARENDRA PRATAP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 

 

114 W.P.(C)-10845/2018 
CM APPL. 42313/2018 
CM APPL. 23807/2020 
CM APPL. 10435/2021 
CM APPL. 30250/2023 
CM APPL. 4573/2025 
WITH W.P.(C) 5945/2017 

UNION OF INDIA & ORS  
V/s CHARAN SINGH CHAUHAN & ORS 
  

WITHOUT GENERATE, ARUN 
BHARDWAJ, ABHAYA KUMAR 
BEHERA, VIKRAM JETLY, PADMA 
KUMAR S., AMARENDRA PRATAP 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
WITHOUT GENERATE()(9990290260)(PETITIONER) 
ARUNBHARDWAJ(ABCGSC459@GMAIL.COM)(9810109681)(PETITIONER) 
ARUN BHARDWAJ(ABCGSC459@GMAIL.COM)(9718098827)(PETITIONER) 
PADMA KUMAR(KUMARSPADMA@GMAIL.COM)(9818346773)(RESPONDENT) 
ABHAYABEHERA(INFO@AKBONLINE.COM)(9810022498)(PETITIONER) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
ABCGSC(ABCGSC459@GMAIL.COM)()(RESPONDENT) 
SPADMA(KUMARSPADMA@GMAIL.COM)()(RESPONDENT) 
ABHAYA K BEHERA(ADV.AKBEHERA@GMAIL.COM)(9810022498)(RESPONDENT) 
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT) 
PADMA KUMAR (KUMARSPADMA@GMAIL.COM)(0)(RESPONDENT) 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 

 

115 W.P.(C)-376/2018 
CM APPL. 1581/2018 
CM APPL. 23808/2020 
CM APPL. 10436/2021 
CM APPL. 30416/2023 
CM APPL. 4577/2025 
WITH W.P.(C) 5945/2017 
W.P.(C) 6603/2017 
W.P.(C) 10845/2018 
W.P.(C) 13428/2019 
W.P.(C) 1708/2020 

UNION OF INDIA AND ORS.  
V/s SHIV CHARAN AND ORS. 
  

ARUN BHARDWAJ, ABHAYA KUMAR 
BEHERA, ARUN BHARDWAJ, 
VIKRAM JETLY, PADMA KUMAR, 
AMARENDRA PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
ARUN BHARDWAJ()(9990292605)(PETITIONER) 
SPADMA(KUMARSPADMA@GMAIL.COM)()(PETITIONER) 
ABHAYABEHERA(INFO@AKBONLINE.COM)(9810022498)(PETITIONER) 
ABCGSC(ABCGSC459@GMAIL.COM)()(RESPONDENT) 
ABHAYA K. BEHERA(ADV.AKBEHERA@GMAIL.COM)(9810022498)(RESPONDENT) 
ARUN BHARDWAJ(ABCGSC459@GMAIL.COM)(9718098827)(PETITIONER) 
ARUNBHARDWAJ(ABCGSC459@GMAIL.COM)(9810109681)(PETITIONER) 
PADMA KUMAR(KUMARSPADMA@GMAIL.COM)(9818346773)(RESPONDENT) 
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(PETITIONER) 
PADMA (KUMARSPADMA@GMAIL.COM, 
ADV.AKBEHERA@GMAIL.COM)()(RESPONDENT) 
VIKRAM JETLY(VIKRAM.JETLY@GMAIL.COM)(9811157321)(RESPONDENT) 
PADMA KUMAR(KUMARSPADMA@GMAIL.COM)(0)(RESPONDENT) 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 

 

116 W.P.(C)-13428/2019 YASH MAURYA AND ORS.  
V/s SHIV CHARAN AND ORS. 
  

PADMA KUMAR S., AMARENDRA 
PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
PADMA KUMAR S.()(9818346773)(PETITIONER) 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 

 

117 W.P.(C)-1708/2020 PRADEEP AND ORS.  
V/s CHARAN SINGH CHAUHAN & ORS. 
  

PADMA KUMAR S., AMARENDRA 
PRATAP SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
PADMA KUMAR S.()(9818346773)(PETITIONER) 
AMARENDRA PRATAP 
SINGH(AMARENDRAPRATAPSNGH@GMAIL.COM)(9776370195)(RESPONDENT) 
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ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
118 RFA(COMM)-155/2025 

CM APPL. 16133/2025 
CM APPL. 16134/2025 

SH. HARI LAL GUPTA  
V/s SH. GAURAV JAISWAL 
  

VIDUR KAMRA  

 OTHER DETAILS OF ADVOCATES:  
AFTER NOTICE MISC. MATTERS 

119 MAT.APP.(F.C.)-114/2025 NITESH ARORA  
V/s SMT. ISHA ARORA & ANR. 
  

SHASHI SHANKER  

 OTHER DETAILS OF ADVOCATES:  
120 W.P.(C)-11555/2023 

CM APPL. 45017/2023 
CM APPL. 36184/2024 

SHIVSHANKAR YADAV  
V/s STAFF SELECTION COMMISSION NEW 
DELHI 
  

KANIKA RELIA, AJAY GARG, AJAY 
GARG 

 

 OTHER DETAILS OF ADVOCATES: 
GOVIND 
BALI(FASTRACKLEGALSOLUTIONS@GMAIL.COM)(7697671219)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM, 
ENQUIRYSSCNR@GMAIL.COM)(1123384193)(RESPONDENT) 
AJAY 
GARG(AJAYGARGADVOCATE@GMAIL.COM)(9811109663)(PETITIONER) 

 

 
 
 
NOTE:CM APPL.15831/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-461/2025  LISTED AT ITEM NO.63 
NOTE:CM APPL.15861/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15941/2024  LISTED AT ITEM NO.09 
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                    COURT NO. 05  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

ITEM 
NUMBER 

vikram.224@dhc.nic.in 

 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
43 W.P.(C)-3404/2025 

CM APPL. 16079/2025 
BHARAT SINGARAPPA  
V/s UNION PUBLIC SERVICE COMISSION & 
ORS. 
  

SHIVESH KAUSHIK  

 OTHER DETAILS OF ADVOCATES: 
SHIVESH KAUSHIK/ A. ABHIRAJ 
RAY(CHAMBERS131DHC@GMAIL.COM)(9999930090)(PETITIONER) 
RAVINDER, UNION OF INDIA, NARESH 
KAUSHIK(OFFICE.ADVRAVINDER@GMAIL.COM, UOIDHC@GMAIL.COM, 
NARESHKAUSHIK9@GMAIL.COM)(1123384193)(RESPONDENT) 
CRPF, ITBP, UPSC(DIGWEL@CRPF.GOV.IN, DIGADMN@ITBP.GOV.IN, FEEDBACK-
UPSC@GOV.IN)(0)(RESPONDENT) 

 

44 W.P.(C)-3419/2025 
CM APPL. 16101/2025 

ABHINANDAN KUMAR  
V/s UNION OF INDIA AND ORS. 
  

SIDDHARTH SRIVASTAVA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH 
SRIVASTAVA(SIDDHARTH@NINETYTHREELAW.COM)(9810246856)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

45 W.P.(C)-3424/2025 
CM APPL. 16110/2025 

NAVEEN KUMAR  
V/s UNION OF INDIA AND ORS 
  

ANSHUMAN MEHROTRA  

 OTHER DETAILS OF ADVOCATES: 
ANSHUMAN 
MEHROTRA(ADVANSHUMANMEHROTRA@GMAIL.COM)(9582597616)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
46 W.P.(C)-1859/2020 RAVINDRA KUMAR CHAUDHARY  

V/s UNON OF INDIA & ORS 
  

GIRIJESH PANDEY  

 OTHER DETAILS OF ADVOCATES: 
GIRIJESH PANDEY()(9213119564)(PETITIONER) 

 

47 W.P.(C)-17630/2022 
WITH W.P.(C) 3174/2023 
W.P.(C) 13387/2023 

ARUN KUMAR  
V/s HIGH COURT OF DELHI 
  

SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA (SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
ANU (ANU@BAGAI.CO.IN)()(RESPONDENT) 

 

mailto:vikram.224@dhc.nic.in�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19�
mailto:cmpraveenkumar.dhc@gov.in�
mailto:vikram.224@dhc.nic.in�
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48 W.P.(C)-13387/2023 NITESH KAUSHIK  
V/s THE HIGH COURT OF DELHI THROUGH ITS 
REGISTRAR GENERAL 
  

AFESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
HARMEET SINGH 
BHASIN(HARMEETSINGHBHASIN78@GMAIL.COM)(9953575363)(PETITIONER) 
ANU(ANU@BAGAI.CO.IN, RG.DHC@NIC.IN)()(RESPONDENT) 

 

49 W.P.(C)-3174/2023 
CM APPL. 12312/2023 

ANIL KUMAR  
V/s HIGH COURT OF DELHI 
  

SAURABH KANSAL  

 OTHER DETAILS OF ADVOCATES: 
SAURABH KANSAL(INFO@PSAASSOIATES.IN)(8920327527)(PETITIONER) 
RANEJA AND ANEJA (RANEJA@ANEJAANDANEJA.COM)()(RESPONDENT) 

 

50 W.P.(C)-13731/2024 
CM APPL. 57490/2024 

UNION OF INDIA AND ORS  
V/s EX SGT BABU LAL YADAV 
  

NAND KISHORE AGGARWAL Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
N K AGGARWAL(ADVNKAGGARWAL@GMAIL.COM)(9818342898)(PETITIONER) 
AJIT KAKKAR(AJITKAKKAR@GMAIL.COM)(0)(RESPONDENT) 

 

51 W.P.(C)-804/2025 
CM APPL. 3973/2025 

UNION OF INDIA & ORS.  
V/s EX MWO HFO KAILASH CHAND 649518 
  

JAGDISH CHANDRA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
JAGDISH CHANDRA()(9910385880)(PETITIONER) 

 

52 W.P.(C)-821/2025 
CM APPL. 4062/2025 

UNION OF INDIA & ORS.  
V/s HFO RETD HRADYESH KUMAR VARSHNEY 
  

RADHIKA ARORA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
RADHIKA BISHWAJIT DUBEY(RADHIKA.ARORA21@GMAIL.COM, 
RADHIKA.BISHWAJITDUBEY@BISHWAJITDUBEY.COM)(9810982927)(PETITIONER) 
PK PAYAL(ADVPKPAYAL@GMAIL.COM)(0)(RESPONDENT) 

 

53 W.P.(C)-824/2025 
CM APPL. 4067/2025 

UNION OF INDIA & ORS.  
V/s EX WO SADANANDA RAUTRAY 633050 R 
  

PIYUSH GUPTA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
PIYUSH GUPTA(GUPTAPIYUSH@LIVE.COM)(9818020868)(PETITIONER) 
VIRENDERE SINGH 
KADIAN(VIRENDERSINGHKADIAN@GMAIL.COM)(0)(RESPONDENT) 

 

54 W.P.(C)-990/2025 
CM APPL. 4935/2025 

UNION OF INDIA & ORS.  
V/s EX SGT MUKESH KUMAR PANDEY (SER 
NO 795766-A) 
  

JAGDISH CHANDRA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
JAGDISH CHANDRA(MAIL@MSCLEGAL.ORG)(9910385880)(PETITIONER) 

 

55 W.P.(C)-1019/2025 
CM APPL. 5057/2025 

UNION OF INDIA & ORS.  
V/s EX MWO VIJENDER SINGH TEOTIA 
  

AJAY JAIN Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
AJAY JAIN & 
ASSOCIATES(SCCHAMBER622@GMAIL.COM)(9811044192)(PETITIONER) 
VIRENDER SINGH 
KADIAN(VIRENDERSINGHKADIAN@GMAIL.COM)(0)(RESPONDENT) 

 

56 W.P.(C)-1031/2025 
CM APPL. 5106/2025 

UNION OF INDIA & ORS.  
V/s 634793 HFL NARAYANASAMY 
NAMMALWAR (RETD.) 
  

RAGHVENDRA SHUKLA Listing Remarks: 
AT 02:30 P.M. 
SUB TO OFFICE OBJ 

 OTHER DETAILS OF ADVOCATES: 
RAGHVENDRA 
SHUKLA(RAGHVENDRASHUKLA1965@GMAIL.COM)(9911450900)(PETITIONER) 
MANOJ GUPTA, NAMMALWAR(GUPTAMANOJ50@YAHOO.COM, 
NAMMALWAR.NAMMU@GMAIL.COM)(0)(RESPONDENT) 

 

57 W.P.(C)-1277/2025 
CM APPL. 6317/2025 

UNION OF INDIA THROUGH ITS SECRETARY, 
& ORS.  
V/s 772697 SGT PINAKI CHOUDHURY(RETD) 
  

M THEEPA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
THEEPA 
MURUGESAN(570LAWCHAMBERS@GMAIL.COM)(9818636496)(PETITIONER) 
ARUN KUMAR(SOLICITOR.ARUNKUMAR@GMAIL.COM)(0)(RESPONDENT) 

 

58 W.P.(C)-1279/2025 
CM APPL. 6321/2025 

UNION OF INDIA & ORS.  
V/s EX MWO HFL AMRIT LAL SEKHRI 
  

SEEMA GULATI, ARUN KUMAR 
CHAUDHARY 

Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SEEMA GULATI(SEEMA_LAWYER10@YAHOO.CO.IN)(7678250441)(PETITIONER) 
ARUN KUMAR CHAUDHARY( 
SOLICITOR.ARUNKUMAR@GMAIL.COM)(9718539309)(RESPONDENT) 
 
 

SUB TO OFFICE OBJECTION 

mailto:SOLICITOR.ARUNKUMAR@GMAIL.COM)(9718539309)(RESPONDENT)�
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59 W.P.(C)-1468/2025 
CM APPL. 7108/2025 

UNION OF INDIA & ORS.  
V/s GP CAPT VINAY SAREEN 
  

SATYA RANJAN SWAIN, AJAI BHALLA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SATYA RANJAN 
SWAIN(THECHAMBERS.SRS@GMAIL.COM)(8860189238)(PETITIONER) 
AJAI BHALLA(AJAIBHALLA@YAHOO.CO.IN)(0)(RESPONDENT) 
AJAI BHALLA(AJAIBHALLA@YAHOO.CO.IN)(9811127653)(PETITIONER) 

 

60 W.P.(C)-1472/2025 
CM APPL. 7114/2025 

UNION OF INDIA AND ORS   
V/s EX WO SURENDRA KUMAR SINGH 676264 
  

SHUBHAM MAHAJAN Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SHUBHAM 
MAHAJAN(SHUBHAMMAHAJAN25@GMAIL.COM)(9711679754)(PETITIONER) 
SURENDER KUMAR SINGH(SKSINGH264@GMAIL.COM)(0)(RESPONDENT) 

 

61 W.P.(C)-1707/2025 
CM APPL. 8249/2025 

UNION OF INDIA & ORS.  
V/s EX MWO BIJAY KUMAR SAH (SER NO 
628234 B) 
  

SUNANDA SHUKLA, TATSAT SHUKLA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SUNANDA SHUKLA(SUNANDASHUKLA61@GMAIL.COM)(9065828373)(PETITIONER) 
TATSAT SHUKLA(LAWFORVETERANS@GMAIL.COM)(8931046220)(RESPONDENT) 

 

62 W.P.(C)-1724/2025 
CM APPL. 8338/2025 

UNION OF INDIA AND ORS   
V/s EX NC E RATAN LAL DAS 
  

SUSHIL KUMAR PANDEY, 
PUSHPENDRA KUMAR DHAKA 

Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SUSHIL KUMAR PANDEY(LAWYERSUSHIL.PANDEY@GMAIL.COM, 
ACJLAW2020@GMAIL.COM)(9873588234)(PETITIONER) 
SUSHIL KUMAR PANDEY(ACJLAW2020@GMAIL.COM, 
LAWYERSUSHIL.PANDEY@GMAIL.COM)(9873588234)(PETITIONER) 
PK DHAKA(PKDHAKAADVOCATE@GMAIL.COM)(0)(RESPONDENT) 
PK DHAKA(PKDHAKAADVOCATE@GMAIL.COM)(0)(RESPONDENT) 
PUSHPENDRA KUMAR 
DHAKA(PKDHAKAADVOCATE@GMAIL.COM)(9873521183)(RESPONDENT) 

 

63 W.P.(C)-1725/2025 
CM APPL. 8340/2025 

UNION OF INDIA ORS  
V/s EX MWO SHYAM SINGH 
  

ARCHANA SHARMA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
ARCHANA 
SHARMA(LAWYERARCHANASHARMA@GMAIL.COM)(9650630011)(PETITIONER) 
SHYAM SINGH()(8527529769)(RESPONDENT) 

 

64 W.P.(C)-1885/2025 
CM APPL. 8958/2025 

UNION OF INDIA & ORS.  
V/s EX WO DUBEY AWDHASH NARAYAN 
SERVICE NO 662681 
  

VINEET DHANDA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
VINEET 
DHANDA(DHANDA.ASSOCIATES5000@GMAIL.COM)(9811013810)(PETITIONER) 
BALJEET SINGH(ADVBALJEETSINGH40@GMAIL.COM)(0)(RESPONDENT) 

 

65 W.P.(C)-1907/2025 
CM APPL. 9008/2025 

UNION OF INDIA & ORS.  
V/s HFO RAMANAND SAINI 
  

P S SINGH Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
PREM SHANKAR SINGH(LEGALAXIS.PS@GMAIL.COM)(9810282890)(PETITIONER) 
MANOJ GUPTA(GUPTAMANOJ50@YAHOO.COM)(0)(RESPONDENT) 

 

66 W.P.(C)-1986/2025 
CM APPL. 9298/2025 

UNION OF INDIA & ORS.  
V/s EX SGT ANIL KUMAR 
  

JIVESH KUMAR TIWARI Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
JIVESH KUMAR 
TIWARI(JUSASSOCIATES201@GMAIL.COM)(9811612855)(PETITIONER) 
VIRENDER SINGH 
KADIAN(VIRENDERSINGHKADIAN@GMAIL.COM)(0)(RESPONDENT) 

 

67 W.P.(C)-2011/2025 
CM APPL. 9472/2025 

UNION OF INDIA AND ORS  
V/s JWO MADAN LAL KAUSHIK 
  

RAVI KANT SRIVASTAVA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
RAVI KANT 
SRIVASTAVA(R.K.SRIVASTAVA4762@GMAIL.COM)(9818212654)(PETITIONER) 
SADU RAJ(SADURAJ007@GMAIL.COM)(0)(RESPONDENT) 

 

68 W.P.(C)-2088/2025 VINOD MENGWAL  
V/s SASHASTRA SEEMA BAL & ANR. 
  

JOBY P VARGHESE  

 OTHER DETAILS OF ADVOCATES: 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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69 W.P.(C)-2093/2025 
CM APPL. 9805/2025 

UNION OF INDIA & ORS.  
V/s EX SGT SOMNATH PAL (S.NO. 776890-L) 
  

RAJ KUMAR Listing Remarks: 
AT 02:30 P.M. 
SUB TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
RAJ KUMAR(ADVREAJKUMAR@GMAIL.COM)(9810007606)(PETITIONER) 
SOMNATH PAL(SAIODHAN1978@GMAIL.COM)(0)(RESPONDENT) 

 

70 W.P.(C)-2320/2025 
CM APPL. 10980/2025 

KANDE MAHENDER   
V/s UNION OF INDIA & ORS. 
  

HIMANSHU GAUTAM  

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU GAUTAM, LOKESH 
SHARMA(HGAUTAM.ADV@GMAIL.COM)(9582620944)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

71 W.P.(C)-2524/2025 
CM APPL. 11925/2025 

UNION OF INDIA & ORS.  
V/s EX SUB SHAMSHER SINGH 
  

SURUCHI MITTAL Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
SURUCHI MITTAL(SURUCHI.M14@GMAIL.COM)(9811000519)(PETITIONER) 

 

72 W.P.(C)-2732/2025 
CM APPL. 13019/2025 

UNION OF INDIA & ORS.  
V/s EX-SGT, AKHILESH KUMAR MISHRA 
(CLK/PA) 
  

JITESH VIKRAM SRIVASTAVA Listing Remarks: 
AT 02:30 P.M. 

 OTHER DETAILS OF ADVOCATES: 
JITESH VIKRAM 
SRIVASTAVA(JITESHLAWYER@GMAIL.COM)(7982787017)(PETITIONER) 
PRAVEEN KUMAR PAYAL(ADVPKPAYAL@GMAIL.COM)(0)(RESPONDENT) 

 

PART-HEARD MATTERS 
73 W.P.(C)-8538/2019 TRIPTA LAWRENCE PAUL  

V/s UNION OF INDIA AND ORS 
  

FRANCIS PAUL Listing Remarks: 
PART HEARD 

 OTHER DETAILS OF ADVOCATES: 
FRANCIS PAUL()(9205775605)(PETITIONER) 

 

74 W.P.(C)-5765/2023 S RAJAGOPAL  
V/s UNION OF INDIA AND ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER(ANKURCHHIBBER@GMAIL.COM)(9810082847)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
75 RFA(COMM)-154/2025 

CM APPL. 16130/2025 
CM APPL. 16131/2025 
CM APPL. 16132/2025 

DEEPAK GUPTA & ANR.  
V/s M/S STONEX INDIA PVT LIMITED 
  

SHALINI SHARMA  

 OTHER DETAILS OF ADVOCATES:  
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COURT NO.  33  

                    DIVISION BENCH-VII 
                HON'BLE MR.JUSTICE CHANDRA DHARI SINGH  
       HON’BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI 
 
 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmvijaypal.dhc@gov.in

sumanchawala575@gmail.com  
 
 

  
 
 
 
 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
22 W.P.(C)-3407/2025 

CM APPL. 16083/2025 
SMT SAVITA CHAUDHARY  
V/s UCO BANK LIMITED 
  

BHARAT  

 OTHER DETAILS OF ADVOCATES: 
BHARAT BAGGA & 
ASSOCIATES(BHARATBAGGAADVOCATE123@GMAIL.COM)(9899584189)(PETITIONER) 
SAFARAZ(SAFARAZADV@YAHOO.CO.IN)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
NOTE: CRL.M.A.8379/2025 SHALL BE TAKEN UP ALONGWITH CRL.A. -486/2024 LISTED AT ITEM NO.05 
NOTE:CM APPL.16027/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-1204/2019  LISTED AT ITEM NO.12 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7�
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   COURT NO. 33    
                HON’BLE MR.JUSTICE CHANDRA DHARI SINGH  
 
 
 
 
 
Click below to join the VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc7 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

sumanchawala575@gmail.com  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SPECIAL BENCH MATTERS 
4 MAC.APP.-425/2016(Disposed off 

case) 
REVIEW PET. 492/2024 
CM APPL. 76469/2024 
CM APPL. 76470/2024 
CM APPL. 76471/2024 
REVIEW PET. 43/2025 
CM APPL. 5510/2025 
CM APPL. 5511/2025 
CM APPL. 5512/2025 
WITH MAC.APP. 763/2016 

MOHD ZAKIR  
V/s SABUDDIN & ANR 
  

S D WADHWA, ANILENDRA 
PANDEY, VINNY SHANGLOO, 
YOGRAJ GULLAIYA & ASSOCIATES, 
SATYA SAHARAWAT, RISHABH 
RELAN 

 

 OTHER DETAILS OF ADVOCATES: 
ANILENDRA 
PANDEY(APANDEYADVSC@REDIFFMAIL.COM)(9868259532)(PETITIONER) 
KUNAL MADAN(KUNALMADAN@KMALAWOFFICE.IN, 
DEEPAKRAI.2008@GMAIL.COM)(0)(RESPONDENT) 
MS. VINNY SHANGLOO(VINNY.SHANGLOO@GMAIL.COM, 
RISHABHRELAN@GMAIL.COM)(9958618151)(PETITIONER) 
APANDEY(APANDEYADVSC@REDIFFMAIL.COM)(0)(RESPONDENT) 
SATYA 
SAHARAWAT(LAWOFFICE@STELLARJURIST.COM)(9990317772)(RESPONDENT) 
RISHABH RELAN(RISHABHRELAN@GMAIL.COM)(9896108687)(RESPONDENT) 

 

5 MAC.APP.-763/2016(Disposed off 
case) 
REVIEW PET. 491/2024 
CM APPL. 76407/2024 
CM APPL. 76408/2024 
CM APPL. 76409/2024 
REVIEW PET. 44/2025 
CM APPL. 5517/2025 
CM APPL. 5518/2025 
CM APPL. 5519/2025 

MOHD SABUDDIN  
V/s MOHD ZAKIR 
  

MANJIT SINGH AHLUWALIA, 
ANILENDRA PANDEY, VINNY 
SHANGLOO, AMIT GAUTAM & 
ABHIK KUMAR, BRIJESH KR 
GUPTA, JAYA GOYAL, SATYA 
SAHARAWAT, RISHABH RELAN 

 

 OTHER DETAILS OF ADVOCATES: 
JAYA GOYAL(JAYAGOYAL@NEOJURIS.COM)(9811131012)(PETITIONER) 
SATYA 
SAHARAWAT(LAWOFFICE@STELLARJURIST.COM)(9990317772)(RESPONDENT) 
RISHABH RELAN(RISHABHRELAN@GMAIL.COM)(9896108687)(RESPONDENT) 
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      COURT NO. 43  
     

(a) “FRESH MATTERS AND APPLICATIONS; 

HON'BLE MR. JUSTICE PRATEEK JALAN  
 
 
NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  
 
      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  
 
      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  
 
 
NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 
 TO VIDEO CONFERENCING RULES 2021.”  
 
 
NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 
        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 
 
NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 
  
         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 
 
NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  
 

 
(b) “FOR ADMISSION” MATTERS; 

 
(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 
(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  
 
CLICK HERE FOR VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

sanjoyojha73@gmail.com  
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
80 CM APPL. 16028/2025 

In W.P.(C)-5748/2024 
ARUN KUMAR BHATIA AND ORS  
V/s GOVERNEMNT OF NCT OF DELHI AND 
ORS 
  

ABHAY PRATAP SINGH, NAUSHAD 
AHMED KHAN, SUNIL KUMAR JHA 

 

 OTHER DETAILS OF ADVOCATES: 
ABHAY PRATAP 
SINGH(ADVABHAYPSINGH@GMAIL.COM)(8630526191)(PETITIONER) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)()(RESPONDENT) 
ABAHY PRATAP SINGH(ABHAYSINGH12@GMAIL.COM)(0)(PETITIONER) 
NAUSHAD AHMED KHAN(ASCGNCTD@GMAIL.COM)(9868111799)(RESPONDENT) 
SUNIL KUMAR JHA(ADV.SUNILJHA@GMAIL.COM)(9711684779)(RESPONDENT) 

 

81 W.P.(C)-3395/2025 
CM APPL. 16059/2025 
CM APPL. 16060/2025 

AJAY KUMAR MALIK THROUGH S.P.A. 
HOLDER ADARSH MALIK  
V/s STATE BANK OF INDIA & ORS. 
  

PULKIT PRAKASH  

 OTHER DETAILS OF ADVOCATES: 
PULKIT PRAKASH(OFFICE@NITIBODH.COM)(9431827013)(PETITIONER) 
RAJIV, BHATTAL LAW(RAJIV@RPKAPUR.COM, RPKAPURCO@GMAIL.COM, 
INFO@BHATTALLAW.COM)(0)(RESPONDENT) 
SK ROUT, SAGAR AND SAGAR(ADVSKROUT71@GMAIL.COM, 
SAGARANDSAGAR@LIVE.COM)(0)(RESPONDENT) 

 

82 W.P.(C)-3417/2025 
CM APPL. 16098/2025 

DURGA PRASAD & ORS.  
V/s GOVERNMENT OF N C T OF DELHI & 
ANR. 
  

ADITYA SHARMA SUB TO OFF OBJ 

 
 

OTHER DETAILS OF ADVOCATES: 
ABHINAV CHAUHAN(CHAUHANABHINAV511@GMAIL.COM)(0)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, AVNISH 
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AHLAWAT(STANDINGCOUNSELGNCTD@GMAIL.COM, 
AVNISH@AHLAWATASSOCIATES.IN)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT, GNCTD(AVNISHAHLAWAT@YAHOO.COM, 
SCSERVICESGNCTD@GMAIL.COM)(0)(RESPONDENT) 

PART-HEARD MATTERS 
83 W.P.(C)-9800/2024 

CM APPL. 40174/2024 
WITH W.P.(C) 10731/2024 
W.P.(C) 11129/2024 
W.P.(C) 11919/2024 

APARNA MISHRA & ORS.  
V/s NATIONAL EDUCATION SOCIETY FOR 
TRIBAL STUDENTS THROUGH 
COMMISSIONER & ANR. 
  

SIDDHARTH KRISHNA DWIVEDI, 
AMARTYA ASHISH SHARAN 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH KRISHNA 
DWIVEDI(SIDDHARTHKRISHNADWIVEDI@GMAIL.COM)(9958634000)(PETITIONER) 
SIDDHARTH KRISHNA 
DWIVEDI(SIDDHARTHKRISHNADWIVEDI@GMAIL.COM)(9958634000)(PETITIONER) 
NATIONAL EDUCATION SOCIETY FOR TRIBAL 
STUDENTS(COMMISSIONER.NESTS@TRIBAL.GOV.IN, SECY-
TRIBAL@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
NATIONAL EDUCATION SOCIETY FOR TRIBAL 
STUDENTS(COMMISSIONER.NESTS@TRIBAL.GOV.IN, SECY-
TRIBAL@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AMARTYA ASHISH 
SHARAN(SHARAN.AMARTYA@GMAIL.COM)(9654659775)(PETITIONER) 

 

84 W.P.(C)-10731/2024 
CM APPL. 44163/2024 
WITH W.P.(C) 11129/2024 

RAJESH KUMAR & ANR.  
V/s NATIONAL EDUCATION SOCIETY FOR 
TRIBAL STUDENTS & ANR. 
  

NIDHI SINGH, AMARTYA ASHISH 
SHARAN 

 

 OTHER DETAILS OF ADVOCATES: 
NIDHI SINGH(NIDHISINGHDWIVEDI@GMAIL.COM)(9999778019)(PETITIONER) 
NATIONAL EDUCATION SOCIETY FOR TRIBAL 
STUDENTS(COMMISSIONER.NESTS@TRIBAL.GOV.IN, SECY-
TRIBAL@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AMARTYA ASHISH 
SHARAN(SHARAN.AMARTYA@GMAIL.COM)(9654659775)(PETITIONER) 

 

85 W.P.(C)-11129/2024 
CM APPL. 46012/2024 

KHUSHBOO PATEL & ORS.  
V/s NATIONAL EDUCATION SOCIETY FOR 
TRIBAL STUDENTS & ANR. 
  

SIDDHARTH KRISHNA DWIVEDI, 
AMARTYA ASHISH SHARAN 

 

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH KRISHNA DWIVEDI()(9958634000)(PETITIONER) 
NATIONAL EDUCATION SOCIETY FOR TRIBAL 
STUDENTS(COMMISSIONER.NESTS@TRIBAL.GOV.IN, SECY-TRIBAL@NIC.IN, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AMARTYA ASHISH 
SHARAN(SHARAN.AMARTYA@GMAIL.COM)(9654659775)(PETITIONER) 

 

86 W.P.(C)-11919/2024 
CM APPL. 49578/2024 

RAJNI KUMARI & ORS.  
V/s NATIONAL EDUCATION SOCIETY FOR 
TRIBAL STUDENTS & ANR. 
  

SIDDHARTH KRISHNA DWIVEDI  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH KRISHNA 
DWIVEDI(SIDDHARTHKRISHNADWIVEDI@GMAIL.COM)(9958634000)(PETITIONER) 
RAJNI KUMARI(RAJNI.RAJ.777@GMAIL.COM)(9546441688)(PETITIONER) 
DIVYA SHREE 
SAHU(DIBYASHREESAHU65@GMAIL.COM)(9937884767)(PETITIONER) 
RAHUL RAJ(KUMARVIKASH17702@GMAIL.COM)(7979003208)(PETITIONER) 
AVINASH 
SAMDARSHI(AVINASHSAMDARSHI470@GMAIL.COM)(9534538923)(PETITIONER) 
RANJAN BISWAS(BB2816781@GMAIL.COM)(7501071207)(PETITIONER) 
GAUSWAMI 
DAXABEN(GAUSWAMIDAXA@GMAIL.COM)(7984846330)(PETITIONER) 
CHAUDHARI 
NIMITKUMAR(NIMITCHAUDHARI6274@GMAIL.COM)(9712279402)(PETITIONER) 
VIJAY BHAI CHHANABHAI 
CHAUDHARI(V1991IJAYCHAUDHARI@GMAIL.COM)(7567326603)(PETITIONER) 
NATIONAL EDUCATION SOCIETY FOR TRIBAL , UNION OF 
INDIA(COMMISSIONER.NESTS@TRIBAL.GOV.IN, SECY-TRIBAL@NIC.IN, 
UOIDHC@GMAIL.COM)(1123340280)(RESPONDENT) 

 

 
 
 
 
NOTE:CM APPL.15828/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-2161/2025  LISTED AT ITEM NO.05 
NOTE:CM APPL.15891/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14564/2024  LISTED AT ITEM NO.55 
NOTE:CM APPL.16017/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13447/2019  LISTED AT ITEM NO.28 
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   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
52 CRL.M.A. 8402/2025 

CRL.M.A. 8403/2025 
In BAIL APPLN.-502/2025(Disposed 
off case) 

MANOJ KUMAR  
V/s STATE NCT OF DELHI 
  

SANJAY  

 OTHER DETAILS OF ADVOCATES: 
PARNAY ABHSIHEK(PARNAYABHSIHEK@GMAIL.COM)(7011981342)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SPECIAL BRANCH LODHI ROAD-172/2023) 
BAIL APPLN. 1322/2024 FILED BY ROHIT @ RAHUL 
(DISPOSED ON : 2025-02-28 ) 
BAIL APPLN. 2174/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-06-28 ) 
BAIL APPLN. 2701/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-08-23 ) 
BAIL APPLN. 2699/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-08-23 ) 
BAIL APPLN. 3652/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-10-14 ) 
BAIL APPLN. 4116/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-11-13 ) 
 
P.S.-FIR NO. :(SPECIAL BRANCH LODHI ROAD-
172/2023) 

53 CRL.M.A. 8404/2025 
CRL.M.A. 8405/2025 
In BAIL APPLN.-503/2025(Disposed 
off case) 

MANOJ KUMAR  
V/s STATE NCT OF DELHI 
  

SANJAY  

 OTHER DETAILS OF ADVOCATES: 
PARNAY ABHISHEK(PARNAYABHSIHEK@GMAIL.COM)(7011981342)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SANJAY CHUAHAN(SANJAY278CHAUHAN@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-188/2023) 
BAIL APPLN. 2175/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-06-28 ) 
BAIL APPLN. 2699/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-08-23 ) 
BAIL APPLN. 2701/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-08-23 ) 
BAIL APPLN. 3697/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-10-14 ) 
BAIL APPLN. 4132/2024 FILED BY MANOJ KUMAR 
(DISPOSED ON : 2024-11-14 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-188/2023) 
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   COURT NO. 07     

 

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 

 
CLICK TO JOIN VC  
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     
MEETING ID : 2528 229 8537  
 
NOTE: “IN ALL 498 – A PETITIONS WHEREIN QUASHING IS SOUGHT ON THE BASIS OF SETTLEMENT, ONLY HUSBAND IS  
              REQUIRED TO APPEAR PHYSICALLY IN COURT AND OTHER RELATIVES CAN JOIN THROUGH VC.” 
 
NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   
             MATTER IS CALLED.  
 
 
NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 
ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
   
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
cmpankajgoel.dhc@gov.in  
 
 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
58 LA.APP.-52/2025 

CM APPL. 15938/2025 
CM APPL. 15939/2025 
CM APPL. 15940/2025 

UNION OF INDIA  
V/s SANJEEV KUMAR AND ORS 
  

BIRAJA KANTA MAHAPATRA  

 OTHER DETAILS OF ADVOCATES:  
59 LA.APP.-53/2025 

CM APPL. 16035/2025 
CM APPL. 16036/2025 
CM APPL. 16037/2025 
CM APPL. 16038/2025 

UNION OF INDIA  
V/s KARTAR SINGH (DECEASED) THROUGH LR 
& ANR 
  

SIDDHARTH PANDA  

 OTHER DETAILS OF ADVOCATES: 
SIDDHARTH PANDA 
(SIDDHARTHPANDAASSO@GMAIL.COM)(9891488088)(PETITIONER) 
RS DALAL(RSDALALADVOCATE@GMAIL.COM)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

60 RC.REV.-94/2025 
CM APPL. 16030/2025 
CM APPL. 16031/2025 

SURINDER MOHAN ARORA AND ANR  
V/s PAWAN KUMAR VERMA AND ORS 
  

MONU KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PRAKASH 
GAUTAM(PRAKASHGAUTAMADVOCATE@YAHOO.CO.IN)(9811697059)(PETITIONER) 
SUKHDA(SUKHDA.17@GMAIL.COM)(0)(RESPONDENT) 

 

61 W.P.(C)-3429/2025 
CM APPL. 16121/2025 
CM APPL. 16122/2025 

CHANDER PRAKASH  
V/s ESTATE OFFICER AND ORS 
  

SUNIL SATYARTHI  

 OTHER DETAILS OF ADVOCATES: 
SUNIL SATYARTHI & 
ASSOCIATES(SUNILSATYARTHI@YAHOO.CO.IN)(9811060737)(PETITIONER) 
SUNIL SATYARTHI & 
ASSOCIATES(SUNILSATYARTHI@YAHOO.CO.IN)(9811060737)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DDA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@DDA.ORG.IN)(9868250806)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
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FOR ADMISSION 
62 RC.REV.-457/2016 RAZIA BEGUM & ORS  

V/s MOHD NAEEM & ANR 
  

R KUMAR AND CO, RAJINDER 
MATHUR, TARUN MATHUR, 
ZEESHAN AHMED 

 

 OTHER DETAILS OF ADVOCATES: 
ZEESHAN AHMED(ZEDLEGALCHAMBERS@GMAIL.COM)(9873463090)(PETITIONER) 

 

63 RC.REV.-43/2018 
WITH RC.REV. 49/2018 

H S BANKA  
V/s HARI KISHAN SHARMA 
  

DINESH KUMAR, R P SHARMA, AJEYA 
BHARADWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
DINESH KUMAR()(9871649107)(PETITIONER) 
AJEYA BHARADWAJ(AJEYAADV@GMAIL.COM)(9599438202)(PETITIONER) 

 

FOR COMPLIANCE 
64 RC.REV.-260/2017(Disposed off case) M. SULTAN  

V/s JAGMOHAN JAIN 
  

SAURABH JAIN, PARMOD KUMAR 
SINGHAL 

 

 OTHER DETAILS OF ADVOCATES:  
65 RC.REV.-477/2019(Disposed off case) M/S GULSHAN CALENDER CO  

V/s RITU MOONDHRA 
  

JAI SAHAI ENDLAW  

 OTHER DETAILS OF ADVOCATES: 
JAI SAHAI ENDLAW()(9811122114)(PETITIONER) 

 

66 RC.REV.-623/2019(Disposed off case) ASHOK KUMAR  
V/s VIJAY KUMAR 
  

SONIA A MENON, AKASH KUMAR 
SRIVASTAVA 

 

 OTHER DETAILS OF ADVOCATES: 
SONIA A MENON()(9810865468)(PETITIONER) 
AKASH KUMAR 
SRIVASTAVA(AKASHSRIVASTAVA753@GMAIL.COM)(8979270703)(RESPONDENT) 

 

67 RC.REV.-107/2024(Disposed off case) PRADEEP KUMAR JINDAL  
V/s RAVINDERJIT SINGH SETHI DECEASED 
THROUGH LRS 
  

SUMEET SINGH SHOKEEN, VIPIN 
NANDWANI 

 

 OTHER DETAILS OF ADVOCATES: 
VISHAL()(8377076864)(PETITIONER) 
WINNI SETHI()(9911911991)(RESPONDENT) 
VIPIN 
NANDWANI(JURIXSOLUTIONS@REDIFFMAIL.COM)(9899299404)(RESPONDENT) 

 

OLD MATTERS(AS DIRECTED BY HONBLE THE CHIEF JUSTICE) 
68 CM(M)-61/2024 

CM APPL. 1867/2024 
WITH W.P.(C) 928/2006 

UNION OF INDIA  
V/s MR BHOLA NATH & ANR. 
  

WAIZE ALI NOOR  

 OTHER DETAILS OF ADVOCATES: 
WAIZE ALI NOOR (WAIZEALI.OFFICE@GMAIL.COM)(8527837602)(PETITIONER) 
DEEPAK (DEEPAKKHANDARIA31@GMAIL.COM)()(RESPONDENT) 

 

69 W.P.(C)-928/2006 
CM APPL. 29110/2022 
CM APPL. 4561/2023 
WITH CM(M) 61/2024 

BHOLA NATH & ANR  
V/s UOI & ORS. 
  

MR.RAJENDER AGARWAL, DEEPAK 
KHADARIA, K KARTHIGAI KHUMARA, 
MR.GAURAV DUGGAL, SIDDHARTH 
SHANKAR RAY, KIRTIMAN SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
DEEPAK KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
DEEPAK KHADARIA(DEEPAKKHADARIA31@GMAIL.COM)(9811057358)(PETITIONER) 
DHANKHARS RAVI(DHANKHARSRAVI75@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
WITHOUT GENERATE ()()(RESPONDENT) 
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    COURT NO. 47    

    HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV 

 

 

NOTE:

               

  AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE COURT  

       OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR NAME  & SHALL STICTLY 

   ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, DATED 26.10.2021 AND BAR CONCIL 

       OF DELHI CIRCULAR NO. 602/GEN/SF/2024, DATED 12.11.2024 FAILING WHICH THE MATTER SHALL BE  

       REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE ACTION.   

      

NOTE:  REGULAR MATTERS LISTED BEFORE HON’BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV WILL BE TAKEN UP  

       AFTER COMPLETION OF ADVANCE CAUSE LIST ON DAILY BASIS.  

 

NOTE: FOR MOVING ADJOURNMENT SLIP BY 06:00 P.M. ON LAST WORKING DAY PLEASE MAIL TO:  
              

daya.nidhi@dhc.nic.in  

 
 
CLICK HERE TO JOIN VC:- 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11  
  
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
1 CRL.M.A. 8400/2025 

In CRL.M.C.-1113/2012(Disposed off 
case) 
WITH CRL.REV.P. 72/2012 

ANUJ SHARMA  
V/s STATE & ORS 
  

V K OHRI, SANJAY DEWAN, 
MANOHAR LAL SHARMA, ANIRUDH 
TANWAR, DINESH KUMAR, AAYUSH 
DAWAR 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY DEWAN (SANJAYDEWANADV@GMAIL.COM)(9811036782)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
MANOHAR SHARMA(SHARMAGEE47@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
DINESH KUMAR(DINUKUMAR84@GMAIL.COM)(9990755693)(PETITIONER) 
AAYUSH DAWAR(ADVAAYUSHDAWAR@GMAIL.COM)(7503171923)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HAUZ KHAS-566/2006) 
CRL.REV.P. 72/2012 FILED BY SUDHA SHARMA 
(DISPOSED ON : 2022-08-01 ) 
CRL.M.C. 576/2012 FILED BY M.L. SHARMA 
(DISPOSED ON : 2019-01-22 ) 
CRL.REV.P. 627/2023 FILED BY SMT SUDHA 
SHARMA (D. OF HEARING : 2025-05-15 ) 
 
P.S.-FIR NO. :(HAUZ KHAS-566/2006) 

2 CRL.M.A. 8401/2025 
In CRL.REV.P.-72/2012(Disposed off 
case) 
WITH CRL.M.C. 1113/2012 

SUDHA SHARMA  
V/s STATE & ORS 
  

SANJAY DEWAN, MANOHAR LAL 
SHARMA, SACHIN BHARDWAH, 
ANIRUDH TANWAR, BRIJENDER 
SINGH DHULL, VSA LEGAL, AAYUSH 
DAWAR 

 

 OTHER DETAILS OF ADVOCATES: 
SANJAY DEWAN(SANJAYDEWANADV@GMAIL.COM)(9811036782)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
RAMI TELECON(DHC.TELECOMCENTRE@GMAIL.COM)(0)(PETITIONER) 
SHRMA GEE(SHARMAGEE47@GMAIL.COM)(0)(RESPONDENT) 
AAYUSH DAWAR(ADVAAYUSHDAWAR@GMAIL.COM)(7503171923)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HAUZ KHAS-566/2006) 
CRL.M.C. 1113/2012 FILED BY ANUJ SHARMA 
(DISPOSED ON : 2022-08-01 ) 
CRL.M.C. 576/2012 FILED BY M.L. SHARMA 
(DISPOSED ON : 2019-01-22 ) 
CRL.REV.P. 627/2023 FILED BY SMT SUDHA 
SHARMA (D. OF HEARING : 2025-05-15 ) 
 
P.S.-FIR NO. :(HAUZ KHAS-566/2006) 
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   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 
NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 
63 BAIL APPLN.-4219/2024(Disposed off 

case) 
JASWANT SINGH  
V/s STATE OF NCT OF DELHI 
  

SHAGUFA SALIM  

 OTHER DETAILS OF ADVOCATES: 
ADARSH PRIYADARSHI 
(PRIYADARSHI.ADARSH@GMAIL.COM)(8806662746)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NEW DELHI RAILWAY STATION-44/2024) 
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   COURT NO. 49   
   

 

HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  
 
 

CLICK TO JOIN VC  
 

https://delhihighcourt.webex.com/meet/dhcecourtvc2  
 
MEETING ID : 1766397421  
 
NOTE : ALL COUNSELS  FOR THE PARTIES,LITIGANTS  ARE REQUESTED TO KEEP THEIR MIC IN MUTE MODE TILL THEIR     

             MATTER IS CALLED OUT.  

 

NOTE: PLEASE GIVE  YOUR APPEARANCES  IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  
CASE NO:- 
NAME OF COUNSEL APPEARING FOR :- 
MOB. NO:- 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO pramod.kumar@dhc.nic.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
39 RSA-57/2025 

CM APPL. 16052/2025 
CM APPL. 16053/2025 
CM APPL. 16054/2025 
CM APPL. 16055/2025 
CM APPL. 16056/2025 

SHRI NARENDER KUMAR & 
ORS.  
V/s SHRI AMBEY PRAKASH 
SHARMA & ORS. 
  

SUBHASH CHANDRA JHA  

 OTHER DETAILS OF ADVOCATES: 
S C 
JHA(JHAJHACO@GMAIL.COM)(9971847561)(PETITIONER) 
S C 
JHA(JHAJHACO@GMAIL.COM)(9971847561)(PETITIONER) 
R()(9868480761)(RESPONDENT) 

 

 
 
NOTE:CM APPL.15815/2025 SHALL BE TAKEN UP ALONGWITH TR.P(C)-191/2024  LISTED AT ITEM NO.24 
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                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
90 CRL.M.C.-943/2022 

CRL.M.A. 4045/2022 
WITH CRL.M.C. 2477/2022 
CRL.M.C. 2478/2022 
CRL.M.C. 2479/2022 
CRL.M.C. 2575/2022 

AMIT GOEL  
V/s RAVI RANA 
  

SANCHIT GARGA  

 OTHER DETAILS OF ADVOCATES: 
SANCHIT 
GARG(SANCHITGARG99@GMAIL.COM)(8506812719)(PETITIONER) 

 

91 CRL.M.C.-2477/2022 
CRL.M.A. 10391/2022 
WITH CRL.M.C. 2478/2022 
CRL.M.C. 2479/2022 
CRL.M.C. 2575/2022 

AMIT GOEL  
V/s RAM PRASAD TIWARI 
  

SANCHIT GARGA  

 OTHER DETAILS OF ADVOCATES: 
SANCHIT 
GARGA(SANCHITGARG99@HMAIL.COM)(8506812719)(PETITIONER) 

 

92 CRL.M.C.-2478/2022 
CRL.M.A. 10393/2022 

AMIT GOEL  
V/s UJAWAL SHARMA 
  

SANCHIT GARGA  

 OTHER DETAILS OF ADVOCATES: 
SANCHIT 
GARG(SANCHITGARG99@GMAIL.COM)(8506812719)(PETITIONER) 

 

93 CRL.M.C.-2479/2022 
CRL.M.A. 10395/2022 

AMIT GOEL  
V/s RAM PRASAD TIWARI 
  

SANCHIT GARGA  

 OTHER DETAILS OF ADVOCATES: 
SANCHIT 
GARGA(SANCHITGARG99@GMAIL.COM)(8506812719)(PETITIONER) 

 

94 CRL.M.C.-2575/2022 
WITH CRL.M.C. 4981/2024 

AMIT KUMAR@ AMIT GOEL  
V/s M/S INTEC CAPITAL LTD. 
  

SANCHIT GARGA, DIVYANSH 
ARORA 

 

 OTHER DETAILS OF ADVOCATES: 
SANCHIT 
GARGA(SANCHITGARG99@GMAIL.COM)(8506812719)(PETITIONER) 
SANCHIT 
GARG(SANCHITGARG99@GMAIL.COM)(8506812719)(PETITIONER) 
DIVYANSH 
ARORA(DEVYANSHARORA16@GMAIL.COM)(8800565804)(RESPONDENT) 

 

95 CRL.M.C.-4981/2024 
CRL.M.A. 19039/2024 
WITH CRL.M.C. 2575/2022 
CRL.M.C. 943/2022 
CRL.M.C. 2479/2022 
CRL.M.C. 2477/2022 
CRL.M.C. 2478/2022 

AMIT KUMAR  
V/s M/ S INTEC CAPITAL LTD. 
  

SANCHIT GARGA  

 OTHER DETAILS OF ADVOCATES:  
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ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
96 BAIL APPLN.-1090/2025 

CRL.M.A. 8223/2025 
SALIM @ SALEEM  
V/s STATE OF GOVT. NCT OF DELHI 
  

PRAVEEN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
VIVEK GUPTA (ADV.VIVEKGUPTA41194@GMAIL.COM)(9873959523)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KRISHNA NAGAR-601/2024) 

97 CRL.M.A. 8237/2025 
In CRL.REV.P.(NI)-63/2025(Disposed 
off case) 

VISHAL GUPTA  
V/s M/S MAHADEV ENTERPRISES 
  

AKHIL SHARMA, ARJUN ANAND  

 OTHER DETAILS OF ADVOCATES: 
ARJUN 
ANAND(ARJUNANANDANDASSOCIATES@GMAIL.COM)(9910973966)(PETITIONER) 

 

 
 
NOTE: CRL.M.A.8318-19/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P-200/2024 LISTED AT ITEM NO.45 
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                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
 
 

NOTE: “PASSOVERS WILL BE TAKEN UP IMMEDIATELY AFTER LUNCH”.  
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR  NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
   
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
48 CM APPL. 16117/2025 

In MAC.APP.-68/2020(Disposed off 
case) 

SH. UMA SHANKER AND ANR.  
V/s SH. SUNNY AND ORS. (IFFCO TOKIO 
GENERAL INSURANCE CO LTD) 
  

MANNNIE AND ASSOCIATES, 
MANISH MAINI, BRIJESH BAGGA 

 

 OTHER DETAILS OF ADVOCATES: 
MANNNIE AND ASSOCIATES()(9810522996)(PETITIONER) 
BRIJESH BAGGA(BRIJESHBAGGA@GMAIL.COM)(9810278229)(RESPONDENT) 
BRIJESH BAGGA(BRIJESHBAGGA@GMAIL.COM)(9810278229)(RESPONDENT) 

 

49 CM APPL. 16061/2025 
In MAC.APP.-406/2023 

SHALAK CHAND  
V/s TATA AIG INSURANCE COMPANY LTD. 
AND ORS 
  

MANISH MAINI, VANDANA 
TANEJA, VANDANA TANEJA 

 

 OTHER DETAILS OF ADVOCATES: 
MANNIE & 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT) 
VANDANA(VANDANAKAHLON@HOTMAIL.COM)()(RESPONDENT) 
MANNIE AND 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)(0)(RESPONDENT) 
VANDANA KAHLON()(9868576800)(PETITIONER) 
MAN LEX 
CHAMBERS(MANNLEXCHHAMBERS@GMAIL.COM)(0)(RESPONDENT) 
VANDANA 
TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800)(RESPONDENT) 
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
44 W.P.(C)-3392/2025 

CM APPL. 16049/2025 
NAIPAL SINGH & ANR.  
V/s ELECTION COMMISSION OF INDIA 
  

YASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SHUNYA LAW ASSOCIATES & 
SOLICITORS(SHUNYALAW@GMAIL.COM)(8826711014)(PETITIONER) 
ANKIT(ANKIT@AGARWALLAW.IN)(0)(RESPONDENT) 

 

45 W.P.(C)-3397/2025 
CM APPL. 16064/2025 

GAURAV JAIN  
V/s DHCBA AND ANR. 
  

GAURAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
GAURAV 
JAIN(GAURAVCYCLEWALLA@GMAIL.COM)(7065770239)(PETITIONER) 
SANDEEP SHARMA, DHCBA, ANIL(SANDEEPSHARMA21@GMAIL.COM, 
INFO@DHCBA.ORG, ANIL@SAPRACO.COM)(0)(RESPONDENT) 
DHC BAR(DHCBAR@GMAIL.COM)(0)(RESPONDENT) 

 

46 W.P.(C)-3399/2025 
CM APPL. 16066/2025 
CM APPL. 16067/2025 
CM APPL. 16068/2025 

EXPRESS FOOD SERVICES  
V/s INDIAN RAILWAY CATERING AND 
TOURISM CORPORATION LTD. 
  

AKSHAT BAJPAI  

 OTHER DETAILS OF ADVOCATES: 
AKSHAT 
BAJPAI(ADVOCATEAKSHATBAJPAI@GMAIL.COM)(7985177435)(PETITIONER) 
IRCTC, SAURAV, PC BIHARI(CMD@IRCTC.COM, SAURAVADV@GMAIL.COM, 
PCBIHARI2494@IRCTC.COM)(0)(RESPONDENT) 

 

47 W.P.(C)-3415/2025 
CM APPL. 16095/2025 

SANJEEV KUMAR  
V/s BAR COUNCIL OF DELHI 
  

SANJEEV KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANJEEV 
KUMAR(SANJEEVADVOCATE6@GMAIL.COM)(9891490070)(PETITIONER) 
BAR COUNCIL OF 
DELHI(BARCOUNCILOFDELHI@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

48 W.P.(C)-3426/2025 
CM APPL. 16114/2025 
CM APPL. 16115/2025 

PRADEEP RAI  
V/s NEW DELHI MUNICIPAL COUNCIL 
AND ANR 
  

SIDDHARATH SIKRI subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
NISHIT KUSH, MERCY 
HUSSAIN(MERCYHUSSAIN@GMAIL.COM)(9873082898)(PETITIONER) 
NDMC(LAW.DEPTT.NDMC@GMAIL.COM, CHAIRPERSON@NDMC.GOV.IN, 
DIRECTOR.EBR@NDMC.GOV.IN)(0)(RESPONDENT) 

 

 
 
 

NOTE:CM APPL.15893/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-15484/2023  LISTED AT ITEM NO.22 
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                      COURT NO. 21   
     HON'BLE MR.JUSTICE VIKAS MAHAJAN 
 
 
 
NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  
 
 
NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3

CLICK HERE TO JOIN VC 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
75 W.P.(C)-3398/2025 

CM APPL. 16065/2025 
DR MITALI AGRAWAL  
V/s UNION OF INDIA & ORS. 
  

KAUSTUBH KHANNA  

 OTHER DETAILS OF ADVOCATES: 
RAJAT BHARDWAJ AND KAUSTUBH 
KHANNA(KAUSTUBH.LAWYER@GMAIL.COM)(9990321717)(PETITIONER) 
DYPATIL EDU, HFM(ADMISSION@DYPATILEDU.COM, 
SUPPORT@DYPATILEDU.COM, MIN-HFM@GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA, COURT CASE DHS(UOIDHC@GMAIL.COM, 
COURTCASESDHS03@GMAIL.COM)(1123384193)(RESPONDENT) 

 

76 W.P.(C)-3403/2025 
CM APPL. 16077/2025 
CM APPL. 16078/2025 
CM APPL. 16080/2025 

JAMIA HAMDARD DEEMED TO BE 
UNIVERSITY  
V/s STATE BANK OF INDIA & ORS. 
  

SWAROOP GEORGE SUB TO OFF OBJ 

 
 

OTHER DETAILS OF ADVOCATES: 
MOHINDER J.S. RUPAL , SWAROOP GEORGE , HARDIK RUPAL, ABHINANDAN 
JAIN(SWAROOPGEORGE@OUTLOOK.COM, 
CHAMBERSGP15@GMAIL.COM)(9871144284)(PETITIONER) 
MOHINDER J.S. RUPAL , SWAROOP GEORGE , HARDIK RUPAL, ABHINANDAN 
JAIN(SWAROOPGEORGE@OUTLOOK.COM, 
CHAMBERSGP15@GMAIL.COM)(9871144284)(PETITIONER) 
MANOJ RANJAN SINHA, HAMDARD EDUCATION(MANOJRSINHA@GMAIL.COM, 
SHAIDER@HAMDARDEDUCATIONSOCIETY.ORG.IN)(0)(RESPONDENT) 
RAJIV KAPUR, UGC, LEXORBIS(RPKAPURCO@GMAIL.COM, 
RAJIV@RPKAPUR.COM, CONTACT.UGC@NIC.IN, 
MAIL@LEXORBIS.COM)(0)(RESPONDENT) 
HAMEL PARIHAR, AKURUP(HAMELPARIHAR@REDIFFMAIL.COM, 
OFFICE@AKURUP.COMQ)(0)(RESPONDENT) 
SBI, ABHINAV SHARMA, UGC(SBI.11554@SBI.CO.IN, 
ABHINAV.SHARMA@DENTONSLINKLEGAL.COM, 
SECY.UGC@NIC.IN)(0)(RESPONDENT) 
LEGAL BUREAU UGC(LEGALBUREAUUGC@GMAIL.COM)(0)(RESPONDENT) 

 

77 W.P.(C)-3413/2025 
CM APPL. 16092/2025 
CM APPL. 16093/2025 

RAM PARVESH  
V/s RESERVE BANK OF INDIA & ANR. 
  

ANURAG MISHRA SUB TO OFF OBJ 

 OTHER DETAILS OF ADVOCATES: 
ANURAG MISHRA / DIVYANSHU 
AGRAWAL(LEGAL.ANURAGMISHRA@OUTLOOK.COM)(8669137027)(PETITIONER) 
HAMEL PARIHAR, HDFC(HAMELPARIHAR@REDIFFMAIL.COM, 
DEPOSITS@HDFC.COM)(0)(RESPONDENT) 

 

78 W.P.(C)-3422/2025 
CM APPL. 16106/2025 
CM APPL. 16107/2025 
CM APPL. 16108/2025 

KHEMO DEVI PUBLIC SCHOOL THROUGH ITS 
ADMINISTRATOR  
V/s CENTRAL BOARD OF SECONDARY 
EDUCATION 
  

TAHA YASIN SUB TO OFF OBJ 

 OTHER DETAILS OF ADVOCATES: 
YASHARTH SHUKLA/ TAHA 
YASIN(ANKITSINGHBHADAR@GMAIL.COM)(8368861101)(PETITIONER) 
NIYAZI(NIYAZI786@GMAIL.COM)(0)(RESPONDENT) 
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79 W.P.(C)-3423/2025 
CM APPL. 16109/2025 

PRITY KUMARI  
V/s INSURANCE OMBUDSMAN & ANR. 
  

ABHISHEK SINGH  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK SINGH/ BHASKAR 
JOSHI(ADVABHISHEKSINGH@OUTLOOK.COM)(9015203289)(PETITIONER) 
BIMA LOKPAL DELHI, ICICI PRULIFE(BIMALOKPAL.DELHI@CIOINS.CO.IN, 
CORPORATE@ICICIPRULIFE.COM)(0)(RESPONDENT) 
ICICI PRULIFE(LIFELINE@ICICIPRULIFE.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
80 CONT.CAS(C)-1047/2019 

CM APPL. 50963/2019 
CM APPL. 33875/2024 
CM APPL. 8398/2025 

SUSHMA LAKRA @ SUSHMA SYLDIAC 
LAKRA  
V/s TARUN KAPOOR 
  

YASHISH CHANDRA, GAURAV DUA  

 OTHER DETAILS OF ADVOCATES: 
YASHISH CHANDRA()(8826412642)(PETITIONER) 
GAURAV(GAURAVDUA8@GMAIL.COM)()(PETITIONER) 
YASHISH CHANDRA 
(YASHISHCHANDRA@YAHOO.COM)(8826412642)(PETITIONER) 
GAURAV(GAURAVDUA8@GMAIL.COM)()(RESPONDENT) 
YASHISH CHANDRA()(8826412642)(PETITIONER) 
YASHISH CHANDRA()(8826412642)(PETITIONER) 
GAURAV(GAURAVDUA8@GMAIL.COM, 
DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 
GAURAV DUA(GAURAVDUA8@GMAIL.COM)(9873816418)(RESPONDENT) 

 

81 CONT.CAS(C)-311/2021 
CM APPL. 47045/2024 

INDU SINGH  
V/s AJIT SHARMA 
  

AMAR NATH SAINI, UMESH KUMAR 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
INDU SINGH(INDUSINGH2384@GMAIL.COM)(9818122885)(RESPONDENT) 
INDU SINGH(INDUSINGH2384@GMAIL.COM)(9818122885)(RESPONDENT) 
INDU SINGH(INDUSINGH2384@GMAIL.COM)(9818122885)(PETITIONER) 
AMAR SAINI(AMARSAINI97@GMAIL.COM)(9811440079)(PETITIONER) 
AJIT SHARMA()(9891359111)(RESPONDENT) 
ANIRUDH(ANIRUDH@GMAIL.COM)()(RESPONDENT) 
AMAR NATH SAINI(GUPTAKARAN833@GMAIL.COM)(9811440079)(PETITIONER) 
ANIRUDHA(ADVOCATE.ANIRUDHA@GMAIL.COM)(0)(RESPONDENT) 
UMESH KUMAR 
SINGH(UMESHKUMARSINGH83@GMAIL.COM)(9540122062)(RESPONDENT) 

 

82 W.P.(C)-2676/2018 DHANENDRA NATH THAKUR  
V/s INDIAN BANK & ANR 
  

NAVDEEP DEV SINGH, JOSEPH 
ARISTOLE S, SHUBH RANSHU PABDI 

 

 OTHER DETAILS OF ADVOCATES: 
NAVDEEP DEV SINGH()(9654417727)(PETITIONER) 

 

83 W.P.(C)-1409/2024 INDO ALUSYS INDUSTRIES LIMITED   
V/s UNION OF INDIA & ANR. 
  

RAJESH BANATI, SACHIT KUMAR 
SAHIJPAL 

 

 OTHER DETAILS OF ADVOCATES: 
RAJESH BANATI(RAJESHBANATI@YAHOO.CO.IN)(9810294894)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
CUSTOMER CARE DCB BANK(CUSTOMERCARE@DCBBANK.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SACHIT KUMAR SAHIJPAL(SNA2277@GMAIL.COM)(9810110165)(RESPONDENT) 

 

84 W.P.(C)-2646/2025 
CM APPL. 12563/2025 

MASTER RAJEY PRITHVI SINGH  
V/s DIRECTORATE OF EDUCATION, GOVT. 
OF NCT OF DELHI 
  

VIJAYA SINGH  

 OTHER DETAILS OF ADVOCATES: 
RAHUL KUMAR 
SINGH(ADVRAHULKRSINGH@GMAIL.COM)(9971287200)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

FOR COMPLIANCE 
85 CONT.CAS(C)-204/2019 CIVIL AND SESSIONS COURT 

STENOGRAPHERS ASSOCIATION (REGD) & 
ANR  
V/s SHRI VIJAY KUMAR DEV 
  

SAMBIT NANDA  

 OTHER DETAILS OF ADVOCATES: 
SAMBIT NANDA()(9958687604)(PETITIONER) 
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86 CONT.CAS(C)-776/2019 
CM APPL. 1282/2025 

BALDEV SINGH & ORS  
V/s NEHA BANSAL & ANR 
  

SMITA MAAN, VISHAL MAAN, 
SAMEER VASHISHT, SANJAY 
KUMAR PATHAK 

 

 OTHER DETAILS OF ADVOCATES: 
SMITA MAAN()(9873560694)(PETITIONER) 
SMITA MAAN (MAABNLAWOFFICES@GMAIL.COM)(9899934315)(PETITIONER) 
SAMEER VASHISHT(SAMEERVASHISHT.ASC@GMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SAMEER 
VASHISHT(SAMEER.VASHISHT@GMAIL.COM)(9818280821)(RESPONDENT) 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(RESPONDENT) 

 

 
 
 
 

NOTE:CM APPL.15932/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-532/2020  LISTED AT ITEM NO.07 
 
 
 
 
 
 
 
   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
86 W.P.(C)-3393/2025 

CM APPL. 16050/2025 
CM APPL. 16051/2025 

SH. RAJ KUMAR AND ANR   
V/s GOVT OF NCT OF DELHI & ANR. 
  

RAZIA SULTANA  

 OTHER DETAILS OF ADVOCATES: 
PARAS CHAUHAN, ROHIT CHAUHAN & RAZIA 
SULTANA(ADVOCATERAZIASULTANA@GMAIL.COM)(9910090012)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
VISHWANATH RAM()(9910969890)(RESPONDENT) 

 

87 W.P.(C)-3405/2025 
CM APPL. 16081/2025 

HARSH NEERAJ THROUGH SH. VEER SHING 
NEERAJ (NEXT FRIEND)  
V/s UNION OF INDIA THROUGH SECRETARY 
AND ANR. 
  

PADMA KUMAR S  

 OTHER DETAILS OF ADVOCATES: 
PADMA KUMAR .S(KUMARSPADMA@GMAIL.COM)(9818346773)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

88 W.P.(C)-3418/2025 
CM APPL. 16099/2025 
CM APPL. 16100/2025 

SKI AND SNOWBOARD INDIA  
V/s PRESIDENT INDIAN OLYMPIC 
ASSOCIATION & ORS. 
  

NEHA SINGH subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
NEHA SINGH(ADV.NEHACNLU@GMAIL.COM)(7903262204)(PETITIONER) 
PT USHA, R SINGH ASSOCIATES, OLYMPIC(PTSUAH@OLYMPIC.IND.IN, 
INFO@RSINGHASSOCIATES.COM, 
KALYAN.CHAUBEY@OLYMPIC.IND.IN)(0)(RESPONDENT) 
OLYMPIC, SECY SPORTS(IOA@OLYMPIC.IND.COM, SECY-
SPORTS@NIC.IN)(0)(RESPONDENT) 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�
mailto:cmsachinsharma@dhc.nic.in�
mailto:SECY-SPORTS@NIC.IN)(0)(RESPONDENT)�
mailto:SECY-SPORTS@NIC.IN)(0)(RESPONDENT)�
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89 W.P.(C)-3427/2025 
CM APPL. 16119/2025 
CM APPL. 16120/2025 

M/S. SREE RAYALSEEMA SUGAR AND 
ENERGY P LIMITED  
V/s UNION OF INDIA & ORS. 
  

SUDHIR NAAGAR  

 OTHER DETAILS OF ADVOCATES: 
SUDHIR NAAGAR(SUDHIR@NAAGAR.COM)(9811951070)(PETITIONER) 
NITIN DAHIYA, UNION OF INDIA, CCHDO(NITINDAHIYAA@GMAIL.COM, 
UOIDHC@GMAIL.COM, CCHDO@IFCIITD.COM)(1123384193)(RESPONDENT) 
JSSTG, FPD(JSSTG.FPD@NIC.IN, SOSDF.FPD@NIC.IN)(0)(RESPONDENT) 

 

90 W.P.(C)-3428/2025 ANIL SHARMA  
V/s GOVERNMENT OF NCT OF DELHI & ANR. 
  

YAKSH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
YAKSH SHARMA(ADVYAKSHSHARMA@GMAIL.COM)(7230000355)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, PRATEEK(STANDINGCOUNSELGNCTD@GMAIL.COM, 
PRATEEK@PKCCHAMBERS.COM)(9868250806)(RESPONDENT) 

 

FOR DIRECTION ON OFFICE NOTE 
91 W.P.(C)-17194/2024 

CM APPL. 73087/2024 
CM APPL. 73088/2024 
CM APPL. 73089/2024 

JYOTI BUILDERS  
V/s LAXMIBAI MANGAL PAGE & ANR. 
  

PRATIK KUMAR CHAKMA  

 OTHER DETAILS OF ADVOCATES: 
ANISH AGARWAL, PRATIK KR. 
CHAKMA(ANISH@A3TLEGAL.COM)(9876854943)(PETITIONER) 
SC LEGAL, NCST(SCLEGAL09@GMAIL.COM, SECY@NCST.NIC.IN)(0)(RESPONDENT) 

 

 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

TOP OF THE BOARD 
92 W.P.(C)-1413/2025 

CM APPL. 6842/2025 
SANCHIT BHANDARI  
V/s ROLLER SKATING FEDERATION OF INDIA 
AND ANR 
  

UTSAV JAIN  

 OTHER DETAILS OF ADVOCATES: 
AMRITA KAMESHWAR SRIVASTAVA/ UTSAV JAIN/ KAMESHWAR 
SRIVASTAVA(AMRITAKAMESHWAR@GMAIL.COM, 
JAINUTSAV21@GMAIL.COM)(8527214201)(PETITIONER) 
DARSHAN SINGH, SANCHIT BHANDARI, UNION OF 
INDIA(DARSHAN.RIGHTS@GMAIL.COM, SANCHITBH2000@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
INDIA SKATE(RSFI@INDIASKATE.COM)(0)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 
93 W.P.(C)-2793/2025 MUNI LAL & ORS.  

V/s UNION OF INDIA & ORS. 
  

AMIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
AMIT VERMA, AVDHESH SHARMA, AKSHAY 
ANAND(AMITVERMACHAMBER@GMAIL.COM)(9899129781)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD, UNION OF 
INDIA(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SCSERVICESGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM)(9868250806)(RESPONDENT) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
94 W.P.(C)-12962/2024 

CM APPL. 54045/2024 
CM APPL. 54047/2024 

MR GAYA GAYATRINATH  
V/s UNION OF INDIA AND & ORS. 
  

R ABHISHEK  

 OTHER DETAILS OF ADVOCATES: 
ABVINASH K SHARMA(AVINASH.IPR@HOTMAIL.COM)(728903672)(PETITIONER) 
UNION OF INDIA, SHANKAR DAS(UOIDHC@GMAIL.COM, 
SHANKAR.DAS@LAWCHAMBERSOFSAIDEEPAK.COM)(1123384193)(RESPONDENT) 

 

 
 

NOTE:CM APPL.15830/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6628/2024  LISTED AT ITEM NO.22 
NOTE:CM APPL.15876/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10756/2024  LISTED AT ITEM NO.02 
NOTE:CM APPL.15887/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-16610/2024  LISTED AT ITEM NO.26 
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                      COURT NO. 24 
     

1. MENTIONING OF MATTERS WILL BE AT 10:30 A.M. AND 02:15 P.M. ONLY (PRESENCE OF COUNSELS FROM BOTH 
PARTIES IS NECESSARY). 

HON'BLE MR. JUSTICE ANISH DAYAL 
 
      

 
2. AFTER THE SUPPLEMENTARY LIST, MATTERS RELATING TO CUSTODY (BAIL, SUSPENSION OF SENTENCE, 

PAROLE, FURLOUGH) IN THE ADVANCE LIST WILL BE TAKEN UP ON PRIORITY. 
 

3. MATTERS FOR QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH 
SESSION)WILL BE TAKEN UP AT 02.30PM (PRESENCE OF BOTH PARTIES IS NECESSARY). 
 

4. ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE HANDED 
OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY. 
 

5. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO   
 

cmatishgoel@gmail.com 
 

6. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH 
GOOGLE FORM WITH THE HELP OF QR CODE, OR THROUGH THIS LINKhttps://docs.google.com/forms/d/1LT2a-
F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 
 
AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 
 

7. CLICK HERE TO JOIN VC  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
141 CONT.CAS(C)-6/2025 EX-CADET ARJUN BAKSHI  

V/s GEN UPENDRA DWIVEDI 
  

DEEPIKA SHEORAN  

 OTHER DETAILS OF ADVOCATES:  
142 CONT.CAS(C)-89/2025 

CM APPL. 4483/2025 
AKASH BHARAT JADHAV  
V/s UNION OF INDIA AND OTHERS 
  

AJAY GARG  

 OTHER DETAILS OF ADVOCATES: 
AJAY GARG(AJAYGARGADVOCATE@GMAIL.COM)(9811109663)(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
MOHD MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(0)(RESPONDENT) 

 

143 CONT.CAS(C)-106/2025 MR. SUBHASH YADAV  
V/s MR. ASHWANI KUMAR 
  

ANUJ AGGARWAL  

 OTHER DETAILS OF ADVOCATES:  
144 CONT.CAS(C)-109/2025 

CM APPL. 4971/2025 
RATNA KALRA & ORS.  
V/s MUNICIPAL CORPORATION OF DELHI 
  

ISHAN SANGHI  

 OTHER DETAILS OF ADVOCATES: 
ISHAN SINGH(ISHAN@SANGHI.CO)(0)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

145 CONT.CAS(C)-205/2025 
CM APPL. 8053/2025 

ANU MEHTA  
V/s SH DHARMENDRA & ANR. 
  

ANU MEHTA  

 OTHER DETAILS OF ADVOCATES: 
ANU MEHTA (ADVOCATESARBITERS@GMAIL.COM)(9811735522)(PETITIONER) 
COMMTPT(COMMTPT@NIC.IN)(0)(RESPONDENT) 

 

146 CONT.CAS(C)-380/2025 VIJAY KUMAR AGARWAL  
V/s MRS. SUJATA SAUNIK 
  

VIJAY KUMAR AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
VIJAY KUMAR 
AGARWAL(VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER) 
 

 

mailto:cmatishgoel@gmail.com�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12�
mailto:VIJAY.KUMAR.AGARWAL.IAS@GMAIL.COM)(9560172716)(PETITIONER)�
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147 CONT.CAS(C)-413/2025 
CM APPL. 16034/2025 

PANKAJ MITTAL & ANR.  
V/s GAJANAN S. KALE & ANR. 
  

SURESH CHAND SINGHAL  

 OTHER DETAILS OF ADVOCATES: 
S C SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(9810061558)(PETITIONER) 
MANSRI(MANSRI25@GMAIL.COM)(0)(RESPONDENT) 
SERVICE PDDL(SERVICE.TPDDL@GMAIL.COM)(0)(RESPONDENT) 

 

148 CONT.CAS(C)-414/2025 
CM APPL. 16039/2025 

NI-MET METALS INC THROUGH SPA IKRAM 
KHAN  
V/s DIRECTOR GENERAL OF FOREIGN TRADE 
& ANR. 
  

CHIRAG ANEJA  

 OTHER DETAILS OF ADVOCATES: 
ANEJA ALLIANCE(AALAWPROFESSIONALS@GMAIL.COM)(0)(PETITIONER) 
SHUBHRA (SHUBHRA.AG@NIC.IN)(0)(RESPONDENT) 
DGFT(DGFT@NIC.IN)(0)(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

149 RFA-257/2025 
CM APPL. 16042/2025 
CM APPL. 16043/2025 

SHASHI KANT VIKAS JOSHI & ORS.  
V/s MUKESH WADHWA 
  

PRATISHTHA VIJ  

 OTHER DETAILS OF ADVOCATES: 
PRATISHTHA VIJ (VIJPRATISHTHA@GMAIL.COM)(9971919461)(PETITIONER) 
MUKESH(MUKESHWADHWA01@GMAIL.COM)(0)(RESPONDENT) 

 

150 CM APPL. 16029/2025 
In W.P.(C)-12596/2023 

PRATIBHA - MOSINZHSTROI CONSORTIUM & 
ANR.  
V/s DELHI JAL BOARD & ORS. 
  

JAITEGAN SINGH WITH W.P© 14752/2023 

 OTHER DETAILS OF ADVOCATES: 
DHRUPAD VAGHANI(JAITEGAN.LAW@GMAIL.COM)()(PETITIONER) 
ABHIMANY (CMD@EIL.CO.IN, ABIMANYU.LEGAL@GMAIL.COM)()(RESPONDENT) 
G K NOIDA(GKNOIDAS96@GMAIL.COM)()(RESPONDENT) 
JAITEGAN SINGH 
KHURANA(JAITGAN.LAWS@GMAIL.COM)(9991168994)(RESPONDENT) 
S K POWER GROUP(KHUSHIRAM536@GMAIL.COM)()(RESPONDENT) 
VARUNALAYA COMPLEX(CEODELHI.DJB@NIC.IN, SANGEETABHARTI@GMAIL.COM, 
COMPANY.SECRETARY@EIL.CO.IN)()(RESPONDENT) 
J RAJESH(J_RAJESH@OUTLOOK.COM)(9560347509)(PETITIONER) 

 

FOR ADMISSION 
151 CONT.CAS(C)-90/2025 

CM APPL. 4485/2025 
S S AND COMPANY  
V/s SH MOHAN KUMAR 
  

SUSHIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SUSHIL KUMAR (ADV.SUSHIL777@GMAIL.COM)(8527130065)(PETITIONER) 
SDM SEEMAPURI(SDMSEEMAPURI@GMAIL.COM)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 
152 CONT.CAS(C)-1978/2024 SHABNAM RASHID  

V/s RASHID MALIK 
  

SHIVANI LUTHRA LOHIYA  

 OTHER DETAILS OF ADVOCATES: 
SANSKRTI 
BANSAL(ASSOCIATES@LAWCHAMBERS.CO.IN)(9717843837)(PETITIONER) 
M R MALIK(MRMALIKRS@GMAIL.COM)(0)(RESPONDENT) 
MOHIT SHARMA(ADV.MOHITKUMARSHARMA@GMAIL.COM)(0)(RESPONDENT) 
SHIVNAI 
LUTHRA(SHIVANI.LUTHRALOHIYA@LAWCHAMBERS.CO.IN)(0)(RESPONDENT) 

 

153 CONT.CAS(C)-153/2025 RAHUL WALI  
V/s DEEPIKA 
  

SAKSHI ARORA, ARJEET GAUR  

 OTHER DETAILS OF ADVOCATES: 
ARJEET GAUR(ARJEETGAUR@GMAIL.COM)(7027946878)(RESPONDENT) 

 

 
 
 

NOTE:CM APPL.15872/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-4720/2023  LISTED AT ITEM NO.105 
NOTE:CM APPL.16127/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-410/2025  LISTED AT ITEM NO.124 
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                      COURT NO. 28    
     HON'BLE MR.JUSTICE AMIT SHARMA  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

mahendra.kadian@dhc.nic.in  
 
CLICK HERE TO JOIN VC 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 
 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

END OF THE BOARD MATTERS 
69 BAIL APPLN.-1618/2024 

WITH CRL.A. 357/2024 
ASHISH @DEVA  
V/s STATE (NCT OF DELHI) 
  

AJAY KUMAR PIPANIYA  

 OTHER DETAILS OF ADVOCATES: 
AJAY KUMAR PIPANIYA 
(PIPANIYAASSOCIATES@GMAIL.COM)(9810466554)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(KANJHAWALA-358/2020) 
CRL.A. 52/2022 FILED BY ASHISH @ DEVA (DISPOSED 
ON : 2022-11-11 ) 
BAIL APPLN. 348/2022 FILED BY ASHISH @ DEVA 
(DISPOSED ON : 2022-04-27 ) 
CRL.A. 357/2024 FILED BY ASHISH @DEVA (D. OF 
HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(KANJHAWALA-358/2020) 

 

 
NOTE: CRL.M.A.8307/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-9083/2023 LISTED AT ITEM NO.56 
NOTE: CRL.M.A.8317/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-9083/2023 LISTED AT ITEM NO.56 
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                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
46 CRL.M.A. 9058/2024 

In W.P.(CRL)-513/2024(Disposed off 
case) 

ANILKUMAR  
V/s STATE OF(GNCT OF DELHI) 
  

HEMANT SINGH (DHCLSC), HEMANT 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
SUMMINDER PASWAN 
(SUMMINDERPASWANADV@GMAIL.COM)(9810949951)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SUNNY RANA(SUNNYRANAP2000@GMAIL.COM)()(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(NABI KARIM-155/2008) 
CRL.A. 587/2012 FILED BY ANIL KUMAR (DISPOSED 
ON : 2016-11-07 ) 
 
P.S.-FIR NO. :(NABI KARIM-155/2008) 

FOR COMPLIANCE 
47 BAIL APPLN.-3284/2024(Disposed 

off case) 
SHAHNAWAJ AHMAD @ SHANU PRADHAN  
V/s THE STATE N.C.T OF DELHI 
  

CHETAN PANGASA  

 OTHER DETAILS OF ADVOCATES: 
MUKESH KALIA(CHETANPANGASA@GMAIL.COM)(9999052316)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(WELCOME COLONY-399/2021) 
BAIL APPLN. 610/2022 FILED BY SHAHNAWAJ 
AHMAD @ SHANU PRADHAN (DISPOSED ON : 
2022-04-11 ) 
BAIL APPLN. 3738/2021 FILED BY SMT. SABANA 
(DISPOSED ON : 2021-11-15 ) 
BAIL APPLN. 2170/2022 FILED BY SH. YUNUS 
(DISPOSED ON : 2023-01-06 ) 
BAIL APPLN. 2929/2022 FILED BY YUNUS 
(DISPOSED ON : 2022-12-01 ) 
BAIL APPLN. 2135/2023 FILED BY YUNUS 
(DISPOSED ON : 2023-06-28 ) 
 
P.S.-FIR NO. :(WELCOME COLONY-399/2021) 

48 W.P.(CRL)-1027/2024(Disposed off 
case) 

NIKITA PAL & ANR.  
V/s STATE OF NCT OF DELHI AND ANR. 
  

PURSHOTTAM SAHARAWAT  

 OTHER DETAILS OF ADVOCATES: 
PURHSOTTAM (ARCHNAGARGADVOCATE@GMAIL.COM)(8750660389)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
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                      COURT NO. 22 
     HON'BLE MR. JUSTICE MANOJ JAIN  
 
 
 

Meeting link 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  
 
Meeting number 
 
2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
mjcourtmaster@gmail.com 
ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
57 CM(M)-515/2025 

CM APPL. 16032/2025 
CM APPL. 16033/2025 

NIRMALA DEVI  
V/s MOOLA DEVI (DECEASED) 
THROUGH L.R 
  

UMESH CHANDRA SHARMA subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
UMESH SHARMA 
(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
R()(9917187690)(RESPONDENT) 
 

 

58 CM(M)-516/2025 
CM APPL. 16047/2025 
CM APPL. 16048/2025 

C P RAMA RAO SOLE PROPRIETOR  
V/s NATIONAL HIGHWAY AUTHORITY 
OF INDIA 
  

ANGAD MEHTA subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
S RAM BABU (ANGAD@AMEHTA.CO.IN)(9560956484)(PETITIONER) 
MAYANK(MAYANK@SERAPHICADVISORS.COM)(0)(RESPONDENT) 
 

 

59 CM(M)-517/2025 
CM APPL. 16111/2025 

SH. CHANAN LAL BHOLA   
V/s GOVT. OF NCT OF DELHI AND ANR 
  

RAJESH RANJAN SINGH subject to office objection 

 OTHER DETAILS OF ADVOCATES:  
FOR ADMISSION 

60 CM(M)-202/2025 
CM APPL. 5981/2025 
CM APPL. 15952/2025 

WHITEFIELDS OVERSEAS LIMITED  
V/s BIJENDER CHAUHAN 
  

ANOOP PRAKASH AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
ANOOP PRAKASH 
AWASTHI(ANOOPCLC@GMAIL.COM)(9891491829)(PETITIONER) 
AK TRIVEDI(AKTRIVEDILAWOFFICES@GMAIL.COM)(0)(RESPONDENT) 
AVINASH (AVINASHTRIVEDI.LEGAL@GMAIL.COM)(0)(RESPONDENT) 
ANOOP PRAKASH AWASTHI()(9891491829)(PETITIONER) 
A K TRIVEDI(AKTRIVEDILAWOFFICES@GMAIL.COM)(0)(RESPONDENT) 
 

 

AFTER NOTICE MISC. MATTERS 
61 CM(M)-2624/2024 

CM APPL. 30482/2024 
CM APPL. 30483/2024 
CM APPL. 30484/2024 
CM APPL. 30485/2024 

BABLOO  
V/s JAWAHAR AND ORS. 
  

SARVESH CHOWDHRY  

 OTHER DETAILS OF ADVOCATES: 
SARVESH CHOWDHRY 
(CHOWDHRYSARVESH@GMAIL.COM)(9818778048)(PETITIONER) 
RB SINGH(RBSINGHANDASSOCITES1@GMAIL.COM)()(RESPONDENT) 
 

 

62 CM(M)-118/2025 
CM APPL. 3523/2025 

PRADEEP KUMAR  
V/s MADAN SINGH & ANR. 
  

VIJAY DATT GAHTORI, ARUN 
KUMAR YADAV 

 

 OTHER DETAILS OF ADVOCATES: 
ARUN KUMAR 
YADAV(ARUNYADAV1131@GMAIL.COM)(9810768996)(PETITIONER) 
 
 
 
 
 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015�
mailto:MAYANK@SERAPHICADVISORS.COM)(0)(RESPONDENT)�
mailto:AKTRIVEDILAWOFFICES@GMAIL.COM)(0)(RESPONDENT)�
mailto:RBSINGHANDASSOCITES1@GMAIL.COM)()(RESPONDENT)�
mailto:ARUNYADAV1131@GMAIL.COM)(9810768996)(PETITIONER)�
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63 CM(M)-357/2025 
CM APPL. 10510/2025 

SURENDER SINGH  
V/s REEBOK INTERNATIONAL LTD. 
  

SHAFIQ KHAN  

 OTHER DETAILS OF ADVOCATES: 
RAMESH 
CHAHAL(SHAFIQ.KHAN@REDIFFMAIL.COM)(991000574)(PETITIONER) 
THELEGIST(MAIL@THELEGIST.COM)(0)(RESPONDENT) 

 

 
 
 
 
NOTE:CM APPL.15955/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-29/2025  LISTED AT ITEM NO.09 
NOTE:CM APPL.16008/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-29/2025  LISTED AT ITEM NO.09 
 
 
 
 
 
     COURT NO. 16  
     HON'BLE MR.JUSTICE DHARMESH SHARMA 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 
 
CLICK HERE TO JOIN VC: 
 

ITEM 
NUMBER 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 
 
MEETING NUMBER:  25127330441 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 
46 CM APPL. 2205/2025 

CM APPL. 2206/2025 
CM APPL. 8412/2025 
CM APPL. 14581/2025 
In RFA-269/2019 
WITH RFA 486/2019 

AVTAR SINGH CHAUHAN AND ORS.  
V/s ANOOP SHARMA AND ORS. 
  

AADITYA VIJAYKUMAR, H S 
SHARMA, ARJUN KANT, JOBY P 
VARGHESE, AADITYA VIJAY KUMAR, 
RAJ KAPOOR, DEEPAK PRAKASH, 
UPAMANYU SHARMA, NACHIKETA 
VAJPAYEE, ARJUN KANT, SHOHIT 
CHAUDHRY, JAIDEEP SINGH, RAJESH 
KUMAR GOGNA, UPAMANYU 
SHARMA, YOGAMAYA M G 

 

 OTHER DETAILS OF ADVOCATES: 
AADITYA VIJAYKUMAR()(9711481910)(PETITIONER) 
AADITYA VIJAYKUMAR()(9711131164)(PETITIONER) 
H S SHARMA()(9910384647)(PETITIONER) 
ARJUN KANT(ARJUN@ARKADIANLEGAL.COM)(9599742018)(PETITIONER) 
ARJUNKANT(ARJUN@ARKADIANLEGAL.COM)(9953029150)(PETITIONER) 
AKSHITA(AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT) 
SHYAM(SHYAMGM50@GMAIL.COM)()(RESPONDENT) 
AKS SOOD(AKS@ASOOD.IN)()(RESPONDENT) 
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT) 
SH. AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER) 
SHYAM SUNDER(SHYAMGM50@GMAIL.COM)(9717777256)(PETITIONER) 
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
AADI (AADIBYAUK@GMAIL.COM)(9717622082)(PETITIONER) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(PETITIONER) 
ASHIM SOOD(ASHIM.SOOD@ASOOD.IN)(9810255558)(PETITIONER) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(9810029802)(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
BHUSHAN NARULA(BHUSHANKNARULA@GMAIL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
SHYAM SUNDER PRASAD(SHYAMGM50@GMAIL.COM)()(RESPONDENT) 
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT) 
SOMIT(SOMIT.MAKAR@GMAIL.COM)()(RESPONDENT) 
NAMRATA 
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(143091457)(PETITIONER) 
LAW(LAWJPV@GMAIL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
CWG(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
DHARM(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT) 

 

mailto:faisal.zaki@dhc.nic.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10�
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RAJESH GOGNA (RAJESH@GOGNA.CO.IN)()(RESPONDENT) 
SHOIT (SHOIT@SHOIT.COM)()(RESPONDENT) 
AGRAMLEGAL(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
JAIDEEP SINGH(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
AMARTH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
ASCA(ASCASSOCIATES92@GMAIL.COM)()(RESPONDENT) 
VISHAL(VISHAL.SINGH@ASCPRIFESSIONAL.COM)()(RESPONDENT) 
ADITYA(ADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT) 
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
OFFICE(OFFICE@GOGNA.CO.IN)()(RESPONDENT) 
MAIL(MAIL@GOGNA.CO.IN)()(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT) 
GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT) 
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
DHARMVI(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT) 
SOLICITORSINDIA LAW 
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER) 
JPV(LAWJPV@GMAIL.COM)()(RESPONDENT) 
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
VK (VKSPARTNERS3@GMAIL.COM)()(RESPONDENT) 
DHAR(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(PETITIONER) 
AMARNA THADSJ(AMARNATHADSJ@GMAIL.COM)()(PETITIONER) 
VKS PARTNERS(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
SHOIT(OFFICE@SOHIT.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
SOLICITORSINDIA LAW 
OFFICES(SOLICITORSINDIA@YAHOO.COM)(9810903376)(PETITIONER) 
GOGNA (OFFICE@GOGNA.COM)()(RESPONDENT) 
LAW JPV(LAWJPV@GMAIL.COM)()(RESPONDENT) 
VKS PARTNER(VKSPARTNERS3@GMAIL.COM)()(RESPONDENT) 
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
DHARMVIDHI LEGAL 
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT) 
ADDITYA VIJAY KUMAR (AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER) 
AADITYA VIJAKUMAR(AADITYAVK@GMAIL.COM)(9711131164)(PETITIONER) 
CWGVAOA(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
SHOHIT(OFFICE@SHOHIT.COM)()(RESPONDENT) 
DHARMVIDHI LEGAL 
SERVICES(DHARMVIDHILEALSERVICES@GMAIL.COM)()(RESPONDENT) 
AKSHITA (AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT) 
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
AMARNATH (AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
UPAMANYU 
SHARMA(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT) 
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT) 
VISHAL (VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT) 
GOGNA (MAIL@GOGNA.CO.IN)()(RESPONDENT) 
ARUN (ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
VIJAY (AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
SOLICITOR 
SINDIALAW(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT) 
RAJESH (RAJESH@GOGNA.CO.IN)()(RESPONDENT) 
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT) 
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER) 
JOBY VARGHESE(LAWJPV@GMAIL.COM)()(RESPONDENT) 
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT) 
VIJAY(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT) 
SHOHIT CHAUDHARY(SHOHIT@SHOHIT.COM)()(RESPONDENT) 
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
UPAMANAYU(UPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT) 
SOLICITORS INDIA(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
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GOGNA (OFFICE@GOGNA.CO.IN)()(RESPONDENT) 
SHYAM SUNDER(SHYAMGM50@GMAIL.COM)()(RESPONDENT) 
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT) 
AVTAR CHAUHAN(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT) 
RAJESH(RAJESH@GOGNA.CO.IN)()(PETITIONER) 
RAJESH(RAJESH@GOGNA.CO.IN)()(RESPONDENT) 
UPAMANYU SHARMA 
(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT) 
R(ASSOCIATES92@GMAIL.COM)()(RESPONDENT) 
VISHAL(VISHAL.SINGH@ASCPROFESSIONALS.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.COM)()(RESPONDENT) 
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT) 
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
SOLICITOR 
SINDIALAW(SOLICITORSINDIALAWOFFICES@YAHOO.COM)()(RESPONDENT) 
AMARNATHADSJ(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
AADITYA (AADITYAVK@GMAIL.COM)()(RESPONDENT) 
GOGNA(MAIL@GOGNA.CO.IN)()(RESPONDENT) 
AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER) 
ARKADIAN LEGAL(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT) 
AADITYA(AADITYAVK@GMAIL.COM)()(RESPONDENT) 
LAW JPV(LAWJPV@GMAIL.COM)()(RESPONDENT) 
GOGNA(OFFICE@GOGNA.CO.IN)()(RESPONDENT) 
SHYAM(SHAYMGM50@GMAIL.COM)()(RESPONDENT) 
AADITYA(AADITYA.VIJAYKUMAR@AGRAMLEGAL.COM)()(RESPONDENT) 
AMARNATH(AMARNATHADSJ@GMAIL.COM)()(RESPONDENT) 
SOLICITORS & ADVOCATES(SOLICITORSINDIA@YAHOO.COM)()(RESPONDENT) 
ARUN(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
AVTAR(CHAUHANAVTAR61@GMAIL.COM)()(RESPONDENT) 
AADITYA(AADITYAK@GMAIL.COM)()(RESPONDENT) 
UPAMANYU(AUPAMANYU.EST1997@GMAIL.COM)()(RESPONDENT) 
AMAR NATH(AMARNATHADSJ@GMAIL.COM)(9958697030)(PETITIONER) 
JOBY VARGHESE(LAWJPV@GMAIL.COM)(0)(RESPONDENT) 
ARJUN KANT()(9818931523)(PETITIONER) 
SHOHIT CHAUDHRY(SHOHIT@SHOHIT.COM)(9999091964)(PETITIONER) 
JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
RAJESH GOGNA(MAIL@GOGNA.CO.IN)(9911222251)(RESPONDENT) 
AADITYA VIJAY KUMAR(AADITYAK@GMAIL.COM)(9717622082)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)(1123387977)(RESPONDENT) 
DHARMVIDHI LEGAL SERVICES & SOLUTIONS 
LLP(DHARMVIDHILEGALSERVICES@GMAIL.COM)(9711152428)(PETITIONER) 
COMMAN WEALTH GAMES VILLAGE APARTMENT OWNERS 
ASSOCIATION(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT) 
JOBY VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(991222251)(RESPONDENT) 
DHARMVIDHI LEGAL SERVICES & SOLUTIONS 
LLP(REACHJAI@GMAIL.COM)(9711152428)(PETITIONER) 
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222251)(RESPONDENT) 
ADITYA VIJAY KUMAR(AADITYAVK@GMAIL.COM)(9717622082)(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
JOBY VARGHOSE(LAWJPV@GMAIL.COM)(9899855689)(RESPONDENT) 
COMMONWEALTH GAMES VILLAGE APATMENT OWNERS 
ASSOCIATES(CWGVAOA@GMAIL.COM)()(RESPONDENT) 
JOBY P VARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
JOBYVARGHESE(LAWJPV@GMAIL.COM)(9899855689)(PETITIONER) 
RAJESH GOGNA(RAJESH@GOGNA.CO.IN, OFFICE@GOGNA.CO.IN, 
ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
NAMRATA 
MOHAPATRA(NAMRATAAMOHAPATRA@GMAIL.COM)(9711481910)(PETITIONER) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
SHOHIT (OFFICE@SHOHIT.COM)()(RESPONDENT) 
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT) 
RAJESH GOGNA(OFFICE@GOGNA.CO.IN)(9911222261)(PETITIONER) 
SHYAM(SHAYMGM50@GMAIL.COM)()(RESPONDENT) 
SHOHIT(SHOHIT@SHOHIT.COM)()(RESPONDENT) 
AKSHIT(AKSHITAKATOCH92@GMAIL.COM)()(RESPONDENT) 
ARJUN(ARJUN@ARKADIANLEGAL.COM)()(RESPONDENT) 
ARUN BIRBAL(ARUNBIRBAL@YAHOO.COM)()(RESPONDENT) 
DHARMVIDHI(DHARMVIDHILEGALSERVICES@GMAIL.COM)()(RESPONDENT) 
NACHIKETA 
VAJPAYEE(DIVGYANGNAMALIK@GMAIL.COM)(9899998533)(PETITIONER) 
RAJESH KUMAR GOGNA(OFFICE@GOGNA.CO.IN)(8174843807)(RESPONDENT) 
UPAMANYU 
SHARMA(UPAMANYU.EST1997@GMAIL.COM)(9810606407)(RESPONDENT) 
YOGAMAYA M G(YMAYA23@GMAIL.COM)(8505956123)(PETITIONER) 
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
91 CRL.M.C.-1778/2025 

CRL.M.A. 8024/2025 
CRL.M.A. 8025/2025 

TONTON MUIVAH  
V/s DIRECTORATE OF 
ENFORCEMENT 
  

ONMICHON RAMRAR  

 OTHER DETAILS OF ADVOCATES: 
SHIVENDRA DWIVEDI 
(OFFICE@SDCHAMBERS.COM)(23387634)(PETITIONER) 
SDCHAMBERS(OFFICE@SDCHAMBERS.COM)(0)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 9/2021) 
W.P.(CRL) 3052/2024 FILED BY MANIK AGGARWAL 
(DISPOSED ON : 2024-10-15 ) 
CRL.REV.P. 1300/2024 FILED BY PURSHOTTAM PROFILES (D. 
OF HEARING : 2025-04-23 ) 
BAIL APPLN. 4240/2024 FILED BY PARAMJEET THROUGH 
PAIROKAR (D. OF HEARING : 2025-03-24 ) 
CRL.REV.P. 1317/2024 FILED BY VINOD RICE MILL PVT LTD (D. 
OF HEARING : 2025-04-23 ) 
BAIL APPLN. 4821/2024 FILED BY RAKESH KUMAR GULATI (D. 
OF HEARING : 2025-03-24 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 9/2021) 

 
 
 
 
 
 
 
 
HIGH COURT OF DELHI                                   REGISTRAR (LISTING) 
18.03.2025 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
mailto:cmnegi93@gmail.com�


19.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 44 
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD 

 
 NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE 
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD 
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.  
 
NOTE: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS 
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH 
CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE 
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES 
IN THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
  
TO JOIN VC: 
 https://delhihighcourt.webex.com/meet/dhcecourtvc13  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pankaj.shukla@dhc.nic.in 
   

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

82 O.M.P.(I) 
(COMM.)-86/2024 
I.A. 6366/2024 

HERO FIN CORP 
LIMITED   
V/s R M AUTOMOBILES 
& ORS. 
  

HARSH SHARMA, 
SANJEEV KUMAR 

 

83 CS(OS)-665/2017 
I.A. 14723/2017 
I.A. 11763/2018 

GOPI RAM  
V/s IOCL OFFICERS 
WELFARE SOCIETY & 
ORS. 
  

SHYAMAL KUMAR, 
NAMITA ROY 

 

84 CRL.M.A. 
27248/2024 
In CS(OS)-
467/2019 

SMT. ANUPAMAA 
KAALRA  
V/s SHRI LALIT 
SHARMA & ORS. 
  

DINESH JOTWANI  

   *****  

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in
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COURT NO. 46  
HON'BLE MS.JUSTICE JYOTI SINGH  

 

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 

SUPPLEMENTARY LIST.”  

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

43 CS(COMM)-
987/2018 
I.A. 8483/2018 
I.A. 8484/2018 
O.A. 166/2024 

NATIONAL FIRE 
PROTECTION 
ASSOCIATION, INC.  
V/s SWETS 
INFORMATION 
SERVICES PVT. LTD. 
  

ARAV KAPOOR, 
MAMTA RANI, 
GAURAV BARATHI, 
INTTL, GAURAV 
BARATHI 

 

44 CS(COMM)-
1151/2024 
I.A. 48792/2024 
I.A. 48793/2024 

FDC LIMITED  
V/s GUJARAT TERCE 
LABORATORIES 
LIMITED 
  

SHRAVANTH 
SHANKER BHURAM, 
PRITHVI SINGH 

 

 
******* 

mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f


19.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 41  
HON'BLE MR. JUSTICE JASMEET SINGH  

 
NOTE: AS DESIRED BY HON’BLE COURT, ALL PASSOVER MATTERS WILL BE TAKEN UP POST  

LUNCH SESSION (AT 2:15 P.M). 
 
CLICK HERE TO JOIN VC  
https://delhihighcourt.webex.com/meet/dhcecourtvc8   
Meeting No: 916 436 579  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pramod@dhc.nic.in 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES 

101 O.M.P.(I) 
(COMM.)-52/2025 

M/S CHAUHAN 
ASSOCIATES  
V/s UNION OF INDIA 
THROUGH CHIEF 
ENGINEER, DELHI 
ZONE & ORS. 
  

RISHA MITTAL  

***** 

  

https://delhihighcourt.webex.com/meet/dhcecourtvc8
mailto:pramod@dhc.nic.in


19.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 47 
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV  
 

NOTE: AS DIRECTED, ADVOCATES/LITIGANTS APPEARING THROUGH VIDEO CONFERENCING IN THE 
COURT OF HMJ PURUSHAINDRA KUMAR KAURAV ARE TO MENTION ITEM NUMBER BEFORE THEIR 
NAME & SHALL STRICTLY ADHERE TO VIDEO CONFERENCING RULES OF THE HIGH COURT OF DELHI, 
DATED 26.10.2021 & BAR COUNCIL OF DELHI CIRCULAR NO. 602/GEN/SF/2024 DATED: 12.11.2024 
FAILING WHICH THE MATTER SHALL BE REFERRED TO THE BAR COUNCIL OF DELHI FOR APPROPRIATE 
ACTION. 
 

NOTE: FOR MOVING ADJOURNMENT SLIP LATEST BY 6.00 P.M. PLEASE MAIL TO  
daya.nidhi@dhc.nic.in   
 
CLICK HERE TO JOIN VC:-  
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11  
 

 

NOTE: PARTY NAME IN CS(OS) 167/2025 SHOWN AT ITEM NO. 67 SHALL BE READ AS  

 “HITACHI INDIA PVT. LTD. VS. K. S. MAHESH & ANR.”. 
*****  

mailto:daya.nidhi@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc11


19.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

 

COURT NO. 50 
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA  

 

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE COURT BESIDES 

THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE “NO OBJECTION” OF OTHER SIDE 

AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY ONLY BEFORE THE DATE FIXED.  

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE ACCEPTED 

WHICH ARE SENT THROUGH E-MAIL/WHATSAPP. 

 TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5 
 Meeting number 25184205783 
 FOR ADJOURNMENT SLIP : courtmaster09@gmail.com  
FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9   from 10:00A.M.-4:30 P.M. 

  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING 
OF ISSUES (TIME FIXED MATTERS) 

64 CS(OS)-606/2023 
I.A. 19275/2023 
I.A. 19277/2023 
I.A. 41710/2024 
I.A. 44779/2024 
I.A. 3112/2025 

NEELAM ARORA AND 
ANR  
V/s MANJU ARORA 
  

AS PER ORDER DT. 
14.09.2023 PASSED 
IN TRP(C) 132/2023 
THE SUIT CSDJ 
9/2023 
TRANSFERRED 
FROM FAMILY 
COURT, WEST 
DISTT, TIS HAZARI 
COURT TO DHC, 
PREETI SINGH, 
PRABHJIT JAUHAR 

AT 4.00 P.M 

         
 
 

***** 

  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5
mailto:courtmaster09@gmail.com
https://forms.gle/vauowA4aiTxPqcBh9


19.03.2025    SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

                       R - 8, NEW COURTS BLOCK (GROUND FLOOR),(OS-F)  
BEFORE MR.DEVENDER KUMAR GARG, JOINT REGISTRAR (JUDICIAL)  

 
NOTE:- ADVOCATES ARE REQUESTED TO PLEASE GIVE THEIR APPEARANCE IN 'CHAT BOX' 
WITH THEM ITEM NUMBER, SUIT NUMBER AND ALSO FOR THE PARTY, THEY APPEARING 
FOR.  
 
(NOTE : IN CASE of ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT MR. VED PRAKASH, 
READER TO LD. PRESIDING OFFICER (9220401146)  
 
Click TO Join The VC https://jrdhc.webex.com/join/jrdhc8  
 

NOTE: TEST CAS 16/2019 MAY BE TREATED AS DELETED. 

                                                                  ******** 

                                                    

Concluded 

                                  BY ORDER 

            REGISTRAR ORIGINAL       
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